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INTRODUCTION

1, the Chairman of the Estimates Committee, having been autho-
rised by the Committee to submit the Report on their behalf, present
this Twenty-fifth Report on action taken by Government on the re-
commendations contained in the 98th Report of the Estimates Com-
mittee (Third Lok Sabha) on the Ministry of Food, Agriculture,
Community Development and Cooperation (Department of Commu-
nity Development) Part I Central Programmes.

2. The 98th Report of the Estimates Committee was presented to
the Lok Sabha on 14th April, 1966. Government furnished replies
indicating action taken on the recommendations contained in the
Report on 27th December, 1966 and 31st May, 1967. The Study
Group ‘E’ of the Estimates Committee (1967-68) considered the
replies received from the Ministry at their sitting held on the 28th
July, 1967. The draft Report was adopted by the Committee on the
Tth December, 1967.

3. The Report has been divided into the following Chapters:—
I. Report.

II. Recommendations that have been accepted by Government.

III. Recommendations which the Committee do not desire to
pursue in view of Government’s reply.

IV. Recommendation in respect of which reply of Government
has not been accepted by the Committee.

4. An analysis of the action taken by Government on the recom-
mendations contained in the 98th Report of the Estimates Committee
(Third Lok Sabha) is given in Appendix. It would be observed
therefrom that out of 61 recommendations made in the 98th Report,
54 recommendations, i.e. 88:5 per cent have been accepted by Gov-
ernment. The Committee do not desire to pursue 6 recommenda-
tions, i.e. 10 per cent in view of Government’s reply. Reply of
Government in respect, of one recommendation i.e. 15 per cent has
not been accepted by the Committee.

P. VENKATASUBBAIAH,
New Dgvur; Chairman,

December 16, 1967. - Estimates Committee.
Agrahayang 24, 1689 (Saka).

(vid)



CHAPTER 1
REPORT

The Estimates Committee are glad to observe that the recom-
mendations contained in their Ninety-Eighth Report (Third Lok
Sabha) on the Ministry of Food, Agriculture, Community Develop-
ment and Co-operation (Department of Community Development)—
Part I: Central Programmes have been generally accepted by Gov-
ernment. There is, however, one recommendation the reply to which
has not been accepted by the Committee and which has been reite-
rated in Chapter IV of this Report.

2. While noting the action taken by Gowvernment on certain re-
commendations, the Committee desire that further information on
the progress made in the implementation of some of the recommen-
dations (included in Chapter II) may be furnished to the Come

mittee before the end of the financial year.
1]
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Y CHAPTER II

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY
GOVERNMENT

Recommendation (Serial No. 1) Para No. 22

While the Committee note that the basic objective of Community
Development Programme launched in 1852, namely, to secure the
fullest development of the material and human resources of the area
and thereby raise the rural community to higher levels of living with
active participation, and as much as possible on the initiative of the
people themselves has remained unaltered over the years, they feel
that there have been different interpretations of and variations in
emphasis in the programme of community development. On different
occasions different definitions and Phraseologies have been used,
making it all the more confusing to comprehend what the programme
stands for. To some community development connotes a new ‘admi-
nistrative structure between the Tehsil or the Sub-Division and the
Police Station, to others it is an extension agency and to a third set of
people it is an institution of the people for the building of community.
Previously community development wus considered to be the objec-
tive and extension service the machinery, now the professed objec-
tive continues to be community development but the machinery is
Panchayati Raj supported by extension agency.

The Committee feel that there is need for a clear enunciation of
the basic objectives of the Community Development Programme as
also of Panchayati Raj so that there may not be any confusion in the
minds of the people as to the relative functions of the two separate
agencies namely, Community Development and Panchayati Raj.

The Committee hope that the Government would take steps to
clearly and unequivocally state the objectives of the programme with-
out loss of time so that it may be possible to adjudge the future
achievements of the programme in the light of the objectives laid
‘down. This matter has acquired greater urgency consequent on the
merger of the Ministry of Community Development and Cooperation
with the Ministry of Food & Agriculture.

The Committee apprehend that in the present set-up with all-out
drive and maximum emphasis on agricultural development, the idea

L 2
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of cgmmunity development—not appropriately attended to so long—
may now get lost in the enthusiasm for increased agricultural produc-
tion. They consider that there is an equal urgency for a programme
“to develop the spirit of the community life” and “to bring about a
coalition between the people’s representatives and people’s servants”
to provide a base for democracy and mational integration. They,
therefore, hope that in the zeal for increasing agricultural production,
this basic aspect of the programme will not ‘be allowed to be diluted
and Jost. The Committee further hope that if necessary, the Govern-
ment will consider the question of finding a suitable alternative abode
and set-up for the unit to fulfil the two objectives mentioned above.

RerLY oF GOVERNMENT

There are three factors involved in Community Development, as
indeed in other sectors of development: the objective to be achieved,
the programme devised for securing the objective and the organisa-
tional and institutional agencies for implementing the programme.
The basic objective of Community Development, as"the Committee
have observed, has always been to bring about an overall develop-
ment of the Community with effective participation and, to the extent
possible, the initiative of the people themselves, backed by the techni-
cal and other services necessary for securing the best from such ini-
tiative and self-help. While the objective remains, the programme,
it is clear, varies, as it must, in relation to the pace of development
and shifts in current priorities. Equally, the apparatus for imple-
mentation has to be modified over time to be in tune with the pro-

gramme, i

The dynamics of Community Development make such readjust-
ments all the more necessary. The programme content and structure
have, therefore, been kept constantly under review; even currently,
this is being done in the light of the Fourth Plan priorities. The last
Annual Conference on Community Development and Panchayati Raj
and the Conference of State Ministers of Community Development
and Panchayati Raj went into this in considerable detail; while they
have stressed the need for a measure of flexibility in the operational
arrangements and for new directions of approach and fresh emphasis
on the programme priorities, the basic aim of Community Develop-
ment, viz., comprehensive, integrated rural development through sti-
mulatlon and promotion of local initiative, self-reliance and commu-
nity action, it is recognised, must remain unaltered.
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Having regard to the differing needs and conditions of local com-
munities, the Community Development programme has always en-
compassed within its sectors a wide range of permissive activities,
though agriculture has necessarily continued to occupy the foremost
position. It is but proper that the priorities of the programme are
redefined and set out as appropriate from time to time. Such restate-
ment is indeed essential for clarifying a developing programme and
putting it in focus for those in charge of implementation. Previous
re-enunciations of the programme, as any hereafter, would be found,
however, to be fully within the framework of the basic goal of Com-
munity Development. It happens thus that, in the policy for Com-
munity Development as endorsed by the last Annual Conferences, a
distinction has been made between programmes of nationwide priority
and couverage, like agriculture and family planning, which have to be
universally applicable, and other programmes 'of local relevance, like
welfare and amenities programmes, to be taken up in accordance
with the local need and resources; certain important special pro-
grammes, which lend themselves particularly to effective handling
by the Block organisation, including the people’s institutions, such as
programmes of applied nutrition, tribal development, rural manpower
and youth, women and childrens’ welfare, are also to be given greater
content than in the past.

The organisational structure for promoting Community Develop-
ment, it has to be appreciated, is itself as much a result of the pro-
cess of growth and experience as the programme ijtself. To begin
with, the extension service machinery had, at best, non-official sup-
port of nominated local groups in the shape of Advisory Block De-
velopment Committees. The present full-fledged three-tier Pancha-
yati Raj structure is a culmination of this earlier arrangement, fol-
lowing, it would be recalled, the findings of the Balwantrai Mehta
Committee which examined the issue expressly in the context of an
evaluation of the Community Development programme, particularly
with reference to the question of people’s participation. The exten-
sion agency and responsible democratic institutions of the people now
form part of an organic whole. Far from their being separate enti-
ties, the block staff and budget have to be at the disposal of the mid-
dle-level Panchayati Raj body; community development is the com-
mon endeavour of both elements in the one coordinated unit; this is
so irrespective of the territory covered by the Block. The last
Annual Conferences, while indicating the policy for Community De-
velopment, have understandably accorded the primacy due to the role
of Panchayati Raj institutions and underlined the importance of the
necessary functional linkage between them and the extension services,
They envisage closer and more active involvement of panchayati Raj
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institutions in the process of economic development and social
davance, as it is through these institutions that the needed maximum
mobilisation of human and material resources can be secured in the
rural areas. Consequently, the Conferences wanted the full three-tier
structure to be established in the States still without them, with
commensurate functions, resources and responsibilities devolved at
the appropriate levels. Indeed, they considered it necessary that the
district level institutions should be further strengthened by being
assigned greater executive responsibilities where they may be func-
tioning essentially as advisory and coordinating agencies,

It would be seen that Government are in agreement with the Esti-
mates Committee as to the need for clear enunciation of present
policy on Community Development and have also taken steps towards
its formulation. The policy recommended by the recent Annual Con-
ferences is being finalised in further consultation with the States; the
central purpose of developing community consciousness, cohesion and
initiative and building up of people’s institutions would remain in
the forefront. The Department of Community Development at the
Centre, and its counterparts in States, would continue, as before, to
function as coordinating agencies for the Community Development
programme, !

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P&B. dated 27-12-1966]

Recommendation (Serial No. 2) Para No. 25

The Committee note that the entire country has been covered by
Commaunity Development block and in most of them the intensive
period is over. The Panchayati Raj institutions have been set up to
provide popular institutional base for the block organisation. The
Committee suggest that it may be examined whether it would be
feasible to undertake a gradual delimitation of the existing blocks
with a view to enlarging the area of existing blocks and reducing
their number so as to achieve economy in administration.

ReEpLY OF GOVERNMENT

The Community Development Programme rests on the premises
of integrated total approach to rural development, deployment of
extension services over manageable area units and a coordinated
field agency functionally linked up with the Panchayati Raj organi-
sation on the one hand and the various development departments and
their field machinery on the other. Consistent with this approach,
and in keeping with certain basic requirements as to the population
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and area units to be served, the extension services to be provided
and the coverage of Panchayats etc., it is recognised that suitable
adjustments could be made in the operational size of the block—the
middle level organisation in the three-tier Panchayati Raj system
which has been accepted as the institutional pattern for local deve-
lopment administration. The need for a measure of flexibility in
determining the operational size of the blocks was accepted even
recently at this year’s Annual Conference on Community Develop-
ment and Panchayati Raj. Andhra Pradesh recognised the bounda-
ries of blocks and reduced their number in 1964, More recently,
Uttar Pradesh and Madhya Pradesh have formulated schemes for re-
organisation of blocks and consequent reduction in their number.
‘The Centre’s concurrence to such proposals has generally been ac-
corded, taking all relevant factors, including administrative eficiency
and economy, into account.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P&B. dated 27-]12-1966]

COMMENTS OF THE COMMITTEE
A report on the economy effected may be sent after a year.

Recommendation (Serial No. 3) Para 26

The Committee observe from the statement furnished by the
Ministry that uniformity in providing funds for the post Stage II
blocks has not been maintained by the States and the agreed provi-
sion of Rs. 1 lakh per year per block has not been adhered to by most
of them. The Committee also note that contributions of some of
the States have been far below the agreed amount of Rs. 1 lakh and
have been as low as Rs. 6,000 to Rs. 13,000. The Committee apprehend
that such shortfalls in the allocation of funds might have adversely
affected the implementation of the programme assigned to the Blocks.

The Commiittee suggest that the Central Government may take up
with the States the question of providing an agreed amount of funds
in respect of post-stage II blocks so that the development programme
does not suffer on this account.

REPLY OF GOVERNMENT

The successive Annual Conferences on Community Development
and Panchayati Raj have stressed the need for an annual provision
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of at least Rs, 1 lakh for every post-stage II block, exclusive of estab-
lishment expenditure and departmental funds flowing through these
‘blocks, so as to enable continuance of the pace of development in the
block. This has been repeatedly taken up with the States. The
matter will be still pursued with those States, where this agreed
amount provision is still not being made,

IMinistry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No.
39/1/66-P & B, dated 27-12-1966.]

Recommendation (Serial No. 5) Para No. 39

While the Committee appreciate the difficulties which stood in
the way of total utilisation of Plan allocations during the First Five
Year Plan when the programme was in the formative stage, they
feel that performance results should have been better in the Second
Five Year Plan. The Committee realise that training which is an
important part of the programme takes some time to get into full
operation. But at the same time, the Committee cannot help
feeling that this programme of training for community deve-
lopment should have been taken up with a sense of urgency
particularly when funds were allotted for a minimum frame of deve-
lopment in rural areas. The Committee further note that there is
considerable difference in the performance of different States both
in the First Plan and the Second Plan. The Committee feel that the
Ministry should have taken energetic steps to make the State Gov-
ernments realise the urgency of the programme and put their best
efforts for its implementation.

- REPLY OF GOVERNMENT

During the Second Plan, Rs. 187.12 crores were spent as against
the allocation of Rs. 200 crores on Community Development. Short-
age of trained and skilled extension staff was only one of the reasons
for the short-fall in expenditure. Adequate emphasis had been laid
on training and wide range of training programmeg had been deve-
loped. Besides Panchayati Raj Training Centres for which Panchayati
Raj provided the raison d’ etre, the majority of the training institu-
tions were set up before the Second Plan period was over. Most of
the non-institutional training programmes like training of Gram Saha-
vaks’ short-term courses for members of Mahila Mandals etc., were
started during this period. Indeed, the report of the U.N, Evaluation
Mission on Community Development which has made complimentary
references to Community Development Training, was given during
the Second Plan period (November, 1958—April, 1959).
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The difference in the level for performance of the States between

the First and the Second Plan periods is on account of the number of
Blocks taken up.

In the appraisal of the progress of Community Development prog-
ramme in the States, made at the time of the Annual Plan discussions,
Annual Conferences, as well as during discussions by the officers of
the Department when they visit the States, concrete steps for correc-
tive action where required are always suggested to strengthen the
programme. The observations of the Estimates Committee will be
borne in mind in taking similar follow-up action in future.

{Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No.
39/1/66-P & B, dated 27-12-1966.]

Recommendation (Serial No. 6) Para No. 40

The Committee note that the pace of utilisation of funds on all-
India basis was accelerated during the Third Plan. They also note
that there was a wide disparity in the performance of different
States. The short-fall was as high as 24.14 per cent in case of
Bihar, The Committee feel that the Ministry of Food, Agriculture,
Community Development and Cooperation should see that develop-
ment of no area lags behind due to non-utilisation of funds.

RErLY oF (GOVERNMENT

Though there was considerable shortfall in expenditure on Com-
munity Development during the Third Plan in some States, mainly
nwing to tight resources position, the utilisation of funds for the
community as a whole was not unsatisfactory—the shortfall being
less than 5 per cent. The need for providing the required outlay for
community development programme in the annual plan and its full
utilisation is repeatedly stressed on the State Governments during
the annual plan discussions. However, particularly after the 1962
emergency, wherever the size of the annual plan had to be curtailed,
the axe tended to fall rather heavily on the Community Develop-
ment outlays. This was especially so in those States where resources
position was not bright. The efforts to secure maximum performance
in all the States would, however, be continued.

[Ministry of Food, Agriculture, Community Development & Co-ope-
" ration (Deptt. of Community Development) O. M. No. 39-1-66-
P & B, dated 27-12-1966]
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Recommendation (Serial No. 7) Para No. 41

The Committee would stress the need for preparation of realistic
estimates on the basis of resources position of the States and a stricter:
watch on the performances in the various fields so that no part of
funds set apart for community development remains unutilised.

REPLY oF GOVERNMENT

The Government agree with the observations of the Estimates
Committee.

The outlay of Rs. 227:52 crores for Community Development in
the Fourth Plan was worked out on the basis of the full require-
ment on the schematic pattern of the Stage I and Stage II blocks that
would be in operation during the Plan period. During 1866-67, how-
ever, in view of the constraints imposed by emergency conditions, the
size of the annual plan of the States was contracted and correspond-
ingly the outlay approved for Community Development for the coun-
try as a whole was only Rs. 41‘21 crores as against the full schematic
requirements of Rs. 74.79 crores. Considering this and taking into
account the overall resources position, it has since been decided to
limit the outlay on Community Development for the Fourth Plan
to about Rs. 190 crores. It will be ensured, during the successive
annual plan discussion, that this outlay is fully provided for and
utilised by all the States.

\

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P & B, dated 27-12-19686.]

Recommendation (Serial No, 10) Para No. 52

The Committee feel unhappy that many surplus posts were creat-
ed and filled up. They think that there is yet scope for further reduc-
tion in the staff. Now that the Ministry of Community Development
and Cooperation has been amalgamated with the Ministry of Food
and Agriculture, the Committee recommend that a review of the
staff position of the composite Ministry should be undertaken with a
view to locating surplus staff and also avoiding duplication and over-
lapping of work.
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REPLY oF GOVERNMENT

A review of the staff position, consequent on the amalgamation
©of the erstwhile Ministries of Community Development and Co-
operation and Food and Agriculture has been initiated. Certain re-
organisation measures bringing the Training Divisions of the Depart-
ments of Agriculture and Community Development under a unified
-set up have been devised and are being implemented; thig is expected
to result in more streamlined functioning and also some savings.
There is no present intention, however, to merge the two Depart-
ments together; they are already functioning under the same Secre-
tary. The need for avoiding duplication and overlapping of work
will continue to be kept in view.

{Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P & B, dated 27-12-1966.]

CoMMENTS OF THE COMMITTEE

The Committee would like to be apprised of the economy in staff
and expenditure effected in unified set-up, before the end of the.
«current financial year 1967-68.

Recommendation (Serial No. 11) Para No. 53

The Committee regret to note that most of the Coordination Com-
mittees have been constituted only after 1960, i.e., after a period of
.ight years from the inception of the programmes. Some of these
Committees have met only once in two years. Even the Coordination
Committee with the Ministry of Education at the Officers level met
only twice during the last three years. The Committee would urge
that the Coordination Committee should meet at regular intervals to
-discuss the problems arising out of the implementgtion of rural
.development programmes so as to ensure speedy and effective imple-
mentation of these programmes both at the Central and State level.

RerLY OF GOVERNMENT

The entire question of the various Coordination Committee with
‘the other Central Ministries has been reviewed. The position now
is as under:—

‘Coordination Committee for Applied Nutrition Programme:

This is constituted by the Ministry of Food, Agriculture, Com-
munity Development and Cooperation (Deptt. of Community Deve-
lopment) and the meetings are conveyed every quarter regularly.
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1. Agriculture:
Agriculture Production Board (Minister’s level).

2. Industries:
(a) Coordination Committee for small industries (Minister’s
level).

(b) Standing Committee for small ipdustries in Community
Development Blocks.

(c) Standing Committee for Industrial Cooperatives.
3. Works and Housing, Transport and Railways:

(a) Coordination Committee with the Ministry of Works and
Housing.
(b) Coordination Committee with the Ministry of Transport.
(c) Coordination Committee with the Ministry of Railways.
The recommendation of the Estimates Committee have been
brought to the notice of the concerned Ministries/Departments.
4, Education:
(a) Coordination Committee with the Ministry of Educatiom
(Minister’s level).
(b) Coordination Committee with the Ministry of Education
(Officer’s level).
It has been decided not to continue these Committees and the
Ministry of Education have been informed accordingly.

5. Health, Information and Broadcasting and Irrigation and
Power,

(a) Coordination Committee with the Ministry of Health.

(b) Coordination Committee with the Ministry of Information
and Broadcasting (Officer’s level).

(c¢) Coordination Committee with the Ministry of Irrigation
and Power (Officer’s level).

These Committees have not been formally constituted and are
ad hoc in character. They meet only as and when there is need.

So far as meetings of the Coordination Committees at State Level
are concerned, the recommendation has been brought to their notice
for compliance.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P & B, dated 27-12-1966.]
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Recommendation (Serial No. 12) Para No. 54

The Committee suggest that the coordination and supervision of
the Ministry over the activities of the Community Development Pro-
gramme in various States should be more effective if the programme:
is to progress steadily and uniformly in every part of the country..
Wherever there is any slackening of efforts or a proposal to radically
alter the Community Development Programme set up in any State,
the Ministry should not only detect it promptly but also take swift
measures to correct the deviation.

The Committee note that Centre—State coordination is sought to-
be achieved through periodical conferences and field visits by officers.
The Committee suggest that venues of such conferences should be
held near project areas considered suitable from the point of view of

_keeping contact with rural areas.

The Committee would further suggest that a ceiling on expendi--
.ture to be incurred on tours to be undertaken by each officer of the
Ministry should be fired and details of such tours together withl
expenditure incurred should be included in the Annual Report of
the Ministry.

REPLY OF GOVERNMENT

The activities encompassed within the Community Development
Programme are State Subjects and a coordinated approach to the
programine and its implementation is evolved by mutual consulta-
tion and agreement between the Centre and the States. The forum
of Annual and other Inter-State Conference, Study teams and visits
to individual States for discussions with the State authorities and
the field personnel are utilised for the purpose. Accepted
and approved lines of action are followed up with the States and the
programme trends and field problems are regularly reviewed in the
Ministry for effecting adjustments or modifications, where required.
Consistent with the priorities of programmes af nation-wide import-
ance, the States have a measure of flexibility in choosing from the
wide range of persuasive activities visualised under the Block sche-
matic budget, depending upon the needs of the area and the supple-
mentary local resources that can b e mabilised. The recent Annual
Conference on Community Development and Panchayati Raj has
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also emphasised that, as a corollary to the flexible programme pat-
tern, the States should have discretion to adapt the operational
arrangements to the local conditions. Major deviations in the pro-
gramme or organisational pattern are, however, not made without
<consultation with the Ministry and its concurrence.

The Annual and other Conferences, important as they are for
working out agreed policies and lines of action, cover a wide range
-of subjects relating to the programme of Community Development,
and not necessarily to any one given project. The Conferences, how-
ever, have been, and will continue to be held, where necessary, in
the States at convenient venues.

Government fully recognise that there shquld be maximum eco-
nomy in expenditure on tours. To this end, the tour programmes of
officers are carefully screened before the necessary approval is accord-
ed. Care is also taken to ensure that the tour programmes are drawn
up in a rational, coordinated manner and all unnecessary movement
-avoided. A close watch is continuously kept on the trend of expen-
diture and every effort made to economise by restricting tours to the
.absolute minimum. The propositions, howeyer, that a ceiling be
imposed on each officer’s tour expenditure and details of the tours
and the expenditure included in the Ministry’s Annual Report, do
not seem feasible. The need for a particular tour stems from the
exigency of work, which itself depends on the business handled by
an officer from time to time, and the developing circumstances. The
real solution would appear to lie in the Controlling Officer exercising
strict watch and approving only such tour programmes as are abso-
lutely indispensable, This is already being done. The purpose of
effecting economy in T.A. expenditure is scarcely likely to be served
by publicising the tour statements in the Annual Reports.

{IMinistry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P & B, dated 27.12.1966).

Recommendation (Serial No. 13) Para No. 55

The Committee suggest that the Central Government should per-
suade upon the State Governments to implement the recommenda-
tions of the Working Group on Inter-departmental and Institutional
<coordination for Agricultural Production, so that the Departments
of Agriculture and the Community Development are put under uni.
fied control in all the States.
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RErPLY OF GOVERNMENT

The States which have not yet accepted the recommendation of
the Working Group, have again been addressed to implement it.

[Ministry of Food, Agriculture, Community Development & Co-
e operation (Deptt. of Community Development) O,M. No. 39/1/66-
P & B, dated 27.12.1966).

COMMENTS OF THE COMMITTEE

The Committee desire that the names of the States which have
accepted and implemented the recommendations of the Working
Group may be communicated to the Committee and the position
about the remaining States may also be furnished.

Recommendation (Serial No. 15) Para No. 61

The Committee apprehend that the Applied Nutrition Programme.
has not been introduced with adequate planning and the provision of
the necessary pre-requisites, The Committte hope that Government
will see that the implementation of the programme does not suffer
on account of the uneven procedures adopted by various State Gov-
ernments m regard to selection of blocks etc.

The Committee are in agreement with the above views of the
Annual Conference on Community Development and Panchayati
Raj that in the selection of additional blocks first preference should
be given to economically and nutritionally backward areas on the basis

of physical and human resources of the area.

REPLY OF GOVERNMENT

The criteria for selection of blocks under Applied Nutrition Pro--
gramme has already been laid down to ensure uniformity in selec-

tion,

One of the criteria specifically lays down that priority should be
given to economically and nutritionally backward areas.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P & B, dated 27.12.19686). .
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Recommendation (Serial No, 16) Para No. 62

The statement furnished by the Ministry indicates that the release
of equipment to the States is ad hoc and does not follow any uniform
standard or scale. The Committee suggest that for the effective im-
plementation of the programme, some definite pattern of assistance
should be worked out in consultation with the UNICEF,

REPLY OF GOVERNMENT

The release of equipment to the States has been reviewed by the:
Coordination Committee on Applied Nutrition Programme and it has
been decided that a sub-committee should review the whole position,
indicate the time schedule and draw up a list of equipment to be
supplied to the States so as to ensure uniformity in supply and
effective implementation of the programme.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) OM. No. 39/1/66-
P & B, dated 27.12.1966).

R;cmmendation (Serial No. 17) Para No. 63

The Committee are of the opinion that some measure of flexibi-
lity should be allowed to the States in the utilisation of UNICEF
assistance so that programmes of work for blocks could be drawn
according to local requirements.

-

The Committee feel that while selecting Yuvak and Mahila
Mandals for assistance, their past performances should also be kept
in view and even after selection, a close and constant watch should
be kept over their activities as also the maintenance of proper
accounts, muster rolls, etc.

RePLY OF GOVERNMENT

The recommendation is acceptable. It is a part of the existing
policy that there should be a measure of ﬂexibiliéy in utilising
UNICEF assistance for Yuvak and Mahila Mandals in Applied Nutri-
tion Blocks. Instructions are also being issued to the State Govern-
ments to maintain a follow-up of the activities of the organisation
receiving assistance.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) Q.M. No. 39/1/66-
P & B, dated 27.12.19686).
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Recommendation (Serial No. 19) Para No. 72

The Committee note that while at the State level Coordination in
‘regard to the implementation of the Applied Nutrition Programme
is more or less well-achieved through the Coordination Committees
.set up, such coordination is lacking at the District level. The Com-
mittee would stress the need for setting up of District Level Coordi-
nation Committees in such of the States where they have not been
set up so far. It is also imperative that these Committees should
meet regularly, if the programme is to show the desired results. It
i8 also mecessary to activise the Primary Health Centres which have

a crucial role to play, both for formulating and implementing the
technical content of the programme.

The Committee are glad to note that Panchayats have played a
very useful role in carrying out the programme in Madras. The
Committee hope that they would also play an increasingly wuseful
role in other States. The Committee would suggest that before en-
trusting a particular job relating to Applied Nutrition Programme to
‘women and youth mandals, it should be ensured that they have the
necessary determination and the spirit of service so that the resources
«are put to proper use. It should also be ensured that they are fully
equipped to do that job administratively, financially and technically.

The Committee are distressed to note that many of the feeding
<entres in UP had to be closed down, one of the reasons advanced
being inability of the Mohila Samitis to maintain proper accounts.
“The Committee hope that proper guidance would be provided to the
Mahila Samitis so that they may discharge their responsibility
satisfactorily. The Committee suggest that the Mukhya Sevikas
and the Gram Sevaks should guide and assist the Mahila Mandals
in regard to study of nutrition, distribution of food, maintenance of
accounts and records, evaluation and preparation of proper menus,
proper cooking method etc. They suggest that provision should be
made in the Fourth Plan for introducing mobile units in the States
for demonstrations on the value of nutritious and balanced diet.

The Committee further suggest that the State Governments may
be advised to take remedial steps in the light of the suggestions made
by the Programme Evaluation Organisation in their Report on current
Evaluation of the Applied Nutrition Programme, 1964-65.

RerPLY OF GOVERNMENT

Instructions have already been issued that the State Govern-
ments, where District level Coordination Committees have not yet
been constituted, should do so and that these Committees should meet
regularly. It has also been suggested to the State Governments that
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ghe proceedings of the District Level Coordination Committees should

form part of the agenda of the State Level Coordination Committee’s
“meetings.

The Medical Officer and the staff attached to the Primary Health
*Centres in the Blocks are already associated in the implementation
-of the programme, particularly in the preparation of the list of bene-
ificiaries, organisation of feeding programme and nutrition education.

Since the responsiveness and the competence of the village and
‘the associate organisations viz. Yuvak and Mahila Mandals is a key
factor in the successful implementation of the programme including
sorganisation of supplementary feeding of vulnerable groups, the State
“Governments have been advised to select only those blocks where
they are assured of the keen and energetic interest of such organi-
:sations. Further the programme has been devolved on the Pancha-
-yati Raj institutions in all the States, where such institutions exist.

In the Applied Nutrition Programme, the Yuvak and Mahila

‘Mandals aré expected to perform all/or any of the following func-
“tions: —

1. Management of community gardens.
2. Management of village fisheries.
3. Management of poultry units.

The Yuvak and Mahila Mandals may take up one or more of the
:above activities. In addition, the Mahila Mandals are also expected
“to provide the agency for organising supplementary feeding to nursing
-and expectant mothers and pre-school children.

In order to enable the Yuvak and Mahila Mandals to undertake
“these activities, facilities provided include free supply of seeds and
‘fertilizers, backed by additional support from the Block budget cr
other sources to the extent possible, chiks and fingerlings, subsi-
dised feed and financial assistance for meeting the recurring cost of
feeding~programme, kitchen equipment and accessories etc. Yuvak
and Mahila Mandals are also given awards, with special assistance
‘from UNICEF, for undertaking economic activities. In some States,
financial assistance is also given to provide a local habitation to the
‘Mahila Mandals.

Administrative and technical guidance is given by the appropriate
Block staff for the Youth and Women’s Organisations, in particular

2748 (Aii) LS—2.
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staff support is provided to the Mahila Mandals by the Mukhya
Sevikas and the increased strength of Gram Sevikas.

The recommendation that the Mukhya Sevikas and Gram Sevikas
should assist the Mahila Mandals in maintaining accounts, distribu-
ting food, spreading nutrition education and evolving improved feed-
ing and better cooking methods is accepted. Indeed, these are
among the most important functions of these functionaries in the pro-
gramme blocks. It is precisely for the purpose of giving intensive
guidance and assistance to the Mahila Mandals in all their activities.
that additional Gram Sevikas have been provided in the ANP blocks.
Recently, a small group has been set up by the Department 5f Com-
munity Development to suggest measures for nutrition education
and improvement of local food.

As for introducing mobile units in the States for demonstration
of the value of nutritions and balanced diets during the 4th Plan,
it may be mentioned that the Department of Food are already run-
ning 4 Mobile Nutrition and Extension vans in Bombay, Calcutta,.
Madras and New Delhi. Ten additional vans are expected to be
commissioned during the current year in different States. In addi--
tion, provision has been made in the 4th Plan for another 15 vans.

The State Governments have already been advised to take re--
medial action on the suggestions made by the Programme Evalua-
tion Organisation in their Report on current evaluation of the Ap-
plied Nutrition Programme 1964-65.

[Ministry of Food, Agriculture, Community Development & Co-ope-
ration (Deptt. of Community Development) O. M. No. 80-1-66-
P & B. dated 27-12-1966.]

Recommendation (Serial No. 20) Para No. 73

The Committee suggest that as measures towards self-sufficiency,.
the Government may examine the feasibility of utilising the Pan-
chayat Organisation for the development of orchards, horticulture,
pisciculture, poultry, etc. on conventional or cooperative lines, and
also of utilising the cooperation of educational institutions to deve-
lop orchards and horticulture within their compounds, so that at
least the mid-day meal scheme may be implemented to some extent
on a self-supporting basis.

The Committee further suggest that the cooperation of the
Y.yvak and Mahila Mandals, as also of some progressive farmers
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should be sought to boost up the programms of developing orchards,
poultry and animal husbandry as complement to normal articulture.

REPLY OF GOVERNMENT

The recommendations have been accepted and the State Gov-
ernments have been asked to implement them. )

[Ministry of Food, Agriculture, Community Development & Co-ope-
ration (Deptt. of Community Development) O.M. No. 30/1/66-
P. & B, dated 27-12-1966.]

-CoMMENTS OF THE COMMITTEE

The progress report about the action taken by the State Govern-
ment in enlisting the co-operation of the Yuvak and Mahila Mandals
and progressive farmers may be furnished to the Committee after

a year.
Recommendation (Serial No. 21) Para No. 74

The Committee consider that school garden programme is not
only a production programme but also an important educational
Programme. The Government should, therefore, encourage school
gardens in as many schools as possible by providing necessary good
fruit plants, seeds, facilities for sinking tubewells etc. The stipula-
tion regarding the minimum size of land for the garden should be
made more flexible and assistance under the Programme exrtended
to smaller-sized gardens also. )

RerLY OF GOVERNMENT

(i) It is correct that the school garden programme is not only
a production programme but also an educational one. In fact, this
is the basis of the applied nutrition programme. The school gardens
are established according to planops and with the development of
the programme more villages will be covered and, in furn, more
school gardens will be established. The establishmer: of school
gardens is, however, beset with one difficulty and that is the avail-
ability of land.

(i) The size of the garden provided in the planops is only a mini-
mum which is necessary at least to start with, but the same has not
been insisted upon, as it depends on the availability of land. So far
as assistance is concerned, it is available to gardens of all sizes.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No.
30/1/66-P. & B., dated 27-12-1966.]
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CoMMENTS OF THE COMMITTEE

Progress of school garden programme may be sent after a year.

‘Recommendation (Serial No. 22) Para No. 78

The Committee are of the view that as far as possible, the sche-
mes which involve higher type of technical know-how should not be
selected under Rural Works Programme and wherever such a sche-
me is chosen in any area, it should be integrated with similar sche-
mes under regular programme.

The Committee feel that since the ultimate object of Rural Works
Programme is to provide for the maximum utilisation of the rural
manpower, the schemes selected under it should be labour-inten-

sive, with high employment generation and low material and
machine contents.

REPLY OF GOVERNMENT

The Government agree with the recommendation of the Esti-
mates Committee. In the Ministry’s policy letter on Rural Man-
power Programme of January 17, 1966, it has been impressed upon
the States that while schemes to supplement regular departmental
programmes, including those for agricultural production, specially
in the present context, can and should be taken up under the Rural
Manpower Programme according to the need; the aims of the pro-
gramme could only be served through commu¥ty works resulting in
creation of community assets. Strict adherence to the following

criteria for taking up schemes under the programme has also been
insisted upon: —

'I. Labour intensiveness;
II. Non-involvement of higher technieal skills;

III. Maximum utilisation of local resources;
'

IV. Low requirement of materials and machinery; and

V. 'Contributiop to increased agricultural production and crea-
tion of commmunity assets.
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The State Governments have been asked to review the existing
schemes in the light of the above criteria and introduce such modi-
fications as are called for to make the schemes more labour-inten-
sive,

The Government are further of the view that since the Pan-
chayati Raj institutions are now being equipped with adequate
technical organisation, it should be possible for them to undertake
even large labour-intensive, patently productive projects covering

. more than one block. Such projects should of course, be integrated
with the departmental plan to take advantage of the higher techni-
cal staff of the departments concerned.

[Ministry of Food, Agriculture, Community Development & Co-ope-
ration (Deptt. of Community Development) O.M. No. 39/1/66-
P. & B, dated 27-12-1966.]

Recommendation (Serial No. 23) Para No. 79

The Committee are of the opinion that the system of releasing
funds in instalments and the lack of clear indication or assurance
about the continuity and extension of sanctions are bound to affect
the smooth execution of works under the programme. The com-
mittee further feel that the best arrangement for release of funds
by the State Governments would be to intimate the entire alloca-
tion at the beginning of the financial year and to authorise the exe-
cuting authorities to incur the expenditure within the amount of
allocation from their general funds.

RerLy or GOVERNMENT

Government agree with the recommendation of the Estimates
Committee and are already seized of the matter. State Govern-
ments have already been asked to intimate to Panchayati Raj Insti-
tutions the allocations for the whole year at the beginning of the
financial ‘year. The practice already in vogue in Andhra Pradesh,
Madras, Mysore and Rajasthan, of authorising the Panchayati Raj
Institutions where they hold general purpose funds to incur expendi-
ture on approved rural manpower projects even in anticipation of
formal allocation and reimbursement of the funds from Rural Man-
Power allocations by the State Governments, has also been com-
mended to other State Governments for adoption. This has again
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been reiterated in the Ministry’s latest policy letter on Rural Man-
power Programme of January 17, 1966.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No.
39/1/66-P. & B., dated 27-12-1966.]

Recommendation (Serial No, 24) Para No, 80

The Committee feel that Government should ensure that identi-
fication of the areas for the implementation of the Rural Works
Programme in the Fourth Plan is made strictly according to the
prescribed indicators for the purpose so that only the areas where
un-employment and under-employment position is acute are actually
selected and the real aim of the rural works programme is achieved.

REPLY OF GOVERNMENT

The Government agree with the suggestion of the Estimates
Committee. During the Fourth Plan it is proposed to concentrate
the Programme in less privileged areas, like densely populated areas
with low growth potential, areas chronically susceptible to recurr-
‘ing scarcity conditions and area with sparse population but with
prospects for agricultural development which may also cover tribal
areas. A list of districts which are located in such areas and satisfy
the various economic indicators laid down for selection of areas
under the programme will be drawn up and forwarded to the State
Governments for their guidance. In this way it will be ensured
that the areas selected for the programme during the Fourth Plan
fulfil the prescribed indicators, so that the real aim of the Rural
Manpower Programme is achieved.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/66-
P. & B., dated 27-12-1966.]

Recommendation (Serial No. 25) Para No. 81

The Committee note from the statement furnished by the Minis-
try that in certain States, the minimum wage under Rural Man-
power Programme is even less than Re. 1.00. They feel that the
wage should not be less than Re. 1.00 per day and suggest that each
State should be asked to eramine this question in the light of all
relevant factors and determine at what amount the minimum wage
should be fixed in the State.
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They further urge that the revision of the mintmum wages should
be undertaken at regular intervals as is required under the Mini-
mum Wages Act, 1948,

RerLY OF GOVERNMENT

Under the Rural Manpower Programme only slack season wage
Tates are to be paid to the workers. The wages paid to unskilled
‘workers under the programme are, however, much higher than the
‘minimum wages prescribed for agriculture in different States under
the Minimum Wages Act, 1948. The Estimates Committee has,
presumably, referred to the minimum wages prescribed for agri-
.culture under the Minimum Wages Act about which information was
supplied to the Committee separately.

2. The question of fixation of minimum wages and the revision
thereof at regular intervals, as required under the Minimum Wages
Act, 1948,  is the responsibility of Ministry of Labour, Employment
-and Rehabilitation. They have stated that according to the informa-
tion furnished to them by the State Governments, the rates of
minimum wages for agricultural labour were generally Re. 1/- or
above except in respect of certain isolated occupations where the
rate was stated to be less than a rupee. Based on the recommenda-
tian of Committee IV set up by the Seminar on Agricultural Labour
held in August, 1965, they have requested the State Governments
and Union Territories Administration, to take action, where neces-
sary, with a view to ensuring that the minimum wage for different
operations was not less than Re, 1/- per day and that in revising
minimum wages, consumer price index numbers, along with other
factors like prevailing wage rates, cost of production etc. were taken
into account. The Ministry of Labour, Employment and Rehabilita-
tion have also stated that the State Governments have been re-
quested to take speedy action to have the rates revised where they
were less than Re. 1/- per day and to strengthen the enforcement
‘machinery for agricultural wages where this was necessary.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 38/1/66-
P. & B, dated 27-12-1966.]

Recommendation (Serial No. 26) Para No. 82

The Committee are unhappy to note that while the programme
“4s a whole was estimated to involve a total outlay of Rs. 150 crcres
‘and capable of providing employment to 2.5 million persons n, the



end of the Third Plan period, the total amount provided for the pro—
gramme over the Third Plan would only be Rs. 18 crores approxi—
mately and the impact of the programme on rural unemployment

situation is stated to be only peripheral. The Committee hope that

in view of the serious problem of rural unemployment, the program-

me will be given the due and declared importance in future Plans.

REPLY OF GOVERNMENT

The scale on which the Rural Works Programme could be under--
taken during the Third Five Year Plan was much smaller than
what had been hoped for, largely because of several unexpected
developments which occurred and the consequent limitations on.
resources. In view of the importance of the programme in reducing.
incidence of rural unemployment and under-employment, it has.
been incorporated as an integral part of the Fourth Plan. The Plan-
envisages a provision of Rs. 90 crores for the works programme and

ariother Rs. 5 crores for imparting skills to rural youth in the age
group 15—25 year.

[Ministry of Food, Agriculture, Community Development & Coope-.

ration (Deptt. of Community Development) O.M. No. 39/1/66--
P. & B., dated 27-12-1966.]

Recommendation (Serial No. 27) Para No. 84

The Committee note with distress that the percentage of em-
ployment generated to expenditure incurred has fallen in most of’
the States and in some the fall has been rather considerable. They-
would urge that the detailed studies proposed to be conducted

should be taken up as early as possible and the factors responsible
for such fall, be identified.

The Committee understand that no attempt has been made for a-
systematic employment planning over a period either in terms of
population or area. They feel that unless such a plan is drawn up,

the variations in employment generated from year to year may be
difficult to avoid.

RerLy oOF Govmmm'r

The Government agree to the need for conducting a study of the
problem so that the factors responsible for the state of affairs could
be identified and correctives applied. It is proposed to entrust this
study to both the Progtam.me Evaluation Organisation as well as
the State Governments in which.the ratio of employment to ex-
penditure has shown a declining trénd.
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Even during the Third Five Year Plan it was impressed upon
" the State Governments that the Rural Manpower projects should
not be treated in isolation, as the effort was to use the available
manpower for achieving integrated development and realization
of the maximum physical targets. In this context, it was necessary
to visualise all works programme in their entirety and process their-
implementation in a manner which would provide opportunities for
maximum utilisation of the under-employed manpower and also to.
achieve large outturn of work. It was thus essential that the Rural
Manpower Programme was fully integrated with other develop-
ment programmes such as programmes under the Community Deve-
lopment schemes and programmes of various departments which
fell in the selected areas. As regards departmental programmes, it
was emphasized that every effort should be made to get the depart-
ments concerned to mark out in advance portions of work for which:
they were responsible, which fell within a particular district and:
block and to encourage them to plan ahead. The task of obtaining,
the details of the departmental programmes and dovetailing the
rural works programme with them was entrusted to the Head-
quarters Cell set up in different States for the implementation of
the programme. However, in view mostly of the uncertainty of
funds which inhibited the growth of the Programme during the

Third Plan such a process of dovetailing requires to be well achieved
still,

In expanding the Rural Manpower Programme in the Fourth
Plan, the States will be asked to prepare a blue-print of Manpower
planning in the areag selected so that the scheme of Rural Man~

power could be woven into the general structure of employment.
Planning for the area.

[Ministry of Food, Agriculture, Community Development & Coope-.
ration (Deptt. of Community Development) O.M. No. 30/1/66-
P & B. dated 27-12-1966.]

Recommendation (Serial No. 28) Para No. 85

The Committee appreciate the importance of the - skill-formation
programme as it will enable a proportion of rural workers to move
ount from agriculture to other sectors of employment and improve
their scope of employability. They would, therefore, emphasise
that the necessary arrangement including the provision of funds
for the implementation of the programme should be made at an
early date. The Committee would further, like to stress that the
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programme should be drawn up in such a way that it helps in re-
taining the trained skilled youngmen, as far as possible, in the rural
areas and does not result in the migration to urban areas.

RePLY oF GOVERNMENT

An outlay of Rs. 5 crores has been included in the Draft Out-
dine of the Fourth Five Year Plan for imparting of gkills to rural
Yyouth in the age group 15-25 years. This is likely to be supple-
mented by the provision of Rs. 4 crores for Rural Training Institutes
under the Plan of the Ministry of Labour & Employment. Through
this programme of skill formation, it is hoped to build up, by provid-
ing on-the-job training in development projects, corps of yocung
‘trained workers in rural areas to serve as a task force for new works.
It is expected that such workers will be able to find employment in
the rural areag in various works programmes undertaken by Gov-
ernment and Panchayat agencies and work on a continuing basis
with labour cooperatives. A proportion of these skilled workers
tnay also be able to find work on their own,

As already stated, it is envisaged that the skill formation prog-
ramme would be linked up with the training to be organised under
the schemes of Rural Training Institutes. The recommendations of
‘the Estimates Committee will be kept in view while working out
‘the details of the programme.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 30/1/66-
P & B. dated 27-12-1966.]

Recommendation (Serial No. 29) Para No. 86

The Committee suggest that the Central Government muy from
now onwards coordinate with the State Governments in order to
work out the details of the actual works programme that will be
implemented during the Fourth Plan period in the selected blocks.

REPLY OF GOVERNMENT

The Rural Manpower Programme is a Centrally Sponsored Prn-
-gramme. The Central Government, besides making the financial al-
locations, coordinates with the State Governments in working out
the details of the works programme. While the responsibility for
implementing the programme on ground lies with the State Gov-
ernments, the Department of Community Development in the Min-
istry of Food, Agriculture, Community Development and Cccpera-
tion provides the general guidelines in regard to selection of areas



27

and schemes and the agencies to be utilised etc. The particulars of
the areas selected and the schemes proposed by the State Govern-
ments are furnished to the Ministry and these are scrutinised and
comments offered. The Ministry also regularly reviews the progress
of the programme in the States, make suggestions from time to
time for invalidation of ineffective blocks on the basis of the analysis
of progress data and the Ministry’s senior officers make field visits.
During the Fourth Five Year Plan, these procésses of coordination
will be continued. In addition, it is proposed to intimate to the
State Governments, in advance, their year-wise allocations as well
ag additional coverage of blocks for the Fourth Plan period as a
whole. A tentative list of districts which satisfy the various criteria
of economic backwardness and where the implementation of the
Rural Manpower Programme is specially indicated, has also been
drawn up by the Ministry for the guidance of State Governments.
All this will facilitate advance planning and drawing up of inte-
grated block plans for systematic employment planning.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 30/1/66-
P & B. dated 27-12-1966.]

Recommendation (Serial No. 30) Para No. 87

The Committee are of the opinion that the execution of Rural
Manpower works may be entrusted to Panchayati Raj instititions
on the basis of their past performance. Wherever the institut'ons
have not taken deep roots, the work may be entrusted to them only
after providing them with adequate personnel and technical support
so that the project may not suffer.

The Committee, in this connection, would like to state that the
subject of Rural Works Programme was examined by them in detail
during 1963-64 and they made a number of recommendations in their
55th Report, presented in April, 1964. The Committee hope that
Government would take due notice of the recommendations made in
the Report and implement them as early as possible.

RerLY oF GOVERNMENT

Considering the nature of the programme the Government are of
the view that it lends itself to more effective handling by the Pan-
chayati Raj institutions. It is because of this that full involvement of
Panchayati Raj bodies, in selection of areas and schemes and field
implementation alike is being insisted upon by the Ministry, States
have been told that the entire funds allocated for the rural man-
Power programme by the Centre to the State Governments/Union
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Territories Administrations should be placed, according to the re-.
quirements and past performance, at the disposal of Panchayati Raj
institutions concerned, instead of being retained by Government de-
partments, This has been reiterated in this Ministry’s letter of Janu-
ary 17, 1966 as well as in the letter of 24th May 1966, intimating
statewise allocations for the programme for 1966-67.

The Government are also alive to the need for giving technical
support to the Panchayati Raj institutions. States have been told to
provide these institutions with adequate. technical support of the
appropriate engineering personnel. It has been stressed that the
assistance of the regular rural engineering cadres, wherever set up,
should, in any event, be made available to Panchayati Raj institu-
tions without any centage being charged and even where this has
not yet been done, the assistance of the State Departmental technical
staff should be fully available to.these institutions to enable them to
formulate and implement their projects.

The recommendations made by the Estimates Committee in the
55th Report have also been fully kept in view in suggesting opera-
tional arrangements to the States for implementation of the
programme.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 30/1/66--
P & B. dated 27-12-1966.]

Recommendation (Serial No, 31) Para No. 89

The Committee feel that since Local Development Works Prog--
ramme is now confined to only drinking water wells, the programme-
needs to be redesignated in conformity with scope of itsworking.

RerPLY OF GOVERNMENT

The Government agree with the views of the Estimates Com--
mittee. In consultation with the Planning Commission it has been .
decided to redesignate the “Local Development Works Program-
me” as “Well Construction Programme” in the Fourth Plan.

[Ministry of Food, Agriculture, Community Development & Coope- -
‘ration (Deptt. of Community Development) O.M. No. 30/1/66- .
P & B. dated 27-12-1966.]

Recommendation (Serial No. 32) Para No. 93

The Committee feel that the procedure adopted by the Ministry
jor enhancing the allocations to States, which 'have shown satisfac-
tory results and of reducing the allocations of those States which
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have not come up to the level of expenditure expected of them, is
not conducive to the progress of Local Development Works inasmuch
‘as it is ultimately the poor villager who suffers in the process due
to lapses on the. part of the defaulting State. The Committee feel
that the question of non-utilisation of the allocations by the default-
ing States should be taken up with them.

REPLY OF GOVERNMENT

The Government agree with the observations of the Estimates
Committee. The Governments of Assam, Gujarat, Jammu and
Kashmir, Punjab, Uttar Pradesh, West Bengal and Bihar, which had
failed to utilise fully the allocations under the Local Development
Works Programme in different years of the Third Five Year Plan,
have been asked to draw up a phased programme for providing sim-
ple sources of drinking water supply in their villages, with reference
to the data collected as a result of the Survey conducted through
the block organisations and make adequate organisational arrange-
ments to utilise fully the allocations to be made for the programme
during the Fourth Plan.

{Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 30/1/66-
P & B. dated 27-12-1966.]

i CoMMENTS OF THE COMMITTEE

Progress Report may be intimated after a year on the phased
programme which the States have been asked to prepare.

Recommendation (Serial No. 33) Para No. 95

It-is one of the primary functions of a Welfare State to take adc-
quate steps against the outbreak of preventable epidemics—cholera
being one such disease. As cholera is a water-borne disease, the
‘Committee feel that adequate provision of drinking water in the
cholera-endemic areas is of prime importance. The Committee sug-
gest that the programme of drinking ‘water in such areas should,
therefore, be pursued vigorously.

REePLY OF GOVERNMENT

During the Third Plan period water supply in cholera endemic
areas was treated like any other water supply scheme and no priority
was attached to this problem. There are about 52 districts and cer-
tain urban towns and metropolitan cities in different parts of the
country which are cholera-endemic areas.
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- In the Draft Outline of the Fourth Plan a specific provision eof
Rs. 33 crores has been recommended to be set apart for provision of
water supply and sewerage in cholera, guinea-worm and filariasis
endemic areas. Although a larger provision than what has been
proposed may be necessary to provide water supply and sewerage
systems in order to root out cholera and filariasis from affected areas,
the limitations of finance, and the pattern of assistance available in
this regard to sewerage systems particularly, have to be taken into
account, in order to make the proposals feasible. What is more im-
portant is that due emphasis and recognition is given to the existance
of these public health problems in the concerned States and to the
earmarking of specific funds to deal with these problems as an integ-
ral part of the total water supply and sanitation programme. The
supreme importance of this subject was brought home to the concern-
ed State Governments during the discussions on their IV Five Year
Plan proposals. Subject to the approval of the Sub-Committee of
the National Development Council it is also proposed to have a cen-
trally sponsored scheme for provision of drinking water in the
‘cholera-endemic areas.

[Ministry of Food, Agriculture, Community Development & Coope-

ration (Deptt. of Community Development) O.M. No. 30/1/66-
P & B. dated 27-12-1966.]
Recommendation (Serial No. 34) Para No. 96

From the information furnished (para 94 of the report) the Com-
mittee note that 4,02,200 new drinking water wells have been cons-
tructed and 5,26,800 old drinking water wells have been renovated
during the three Five Year Plan periods. The Committee,
however, regret to note that still 22 per cent of the villages which
have been surveyed, are without any hygienic drinking water sup-
ply and 30 peri cent of the total number of vilages surveyed have,
inadequate drinking water supply. The Committee also note that
about 30 per eent of the hamlets which are part of Mohallas of big
villages have either no supply or inadequate supply of hygienic:
drinking water. As the supply of drinking water is of utmost im-
portance not only for men but also for cattle, the Committee feel,
that the programme of providing drinking water in rural areas'

~should have been conducted with an intensive drive and energy.

The Committee feel distressed that even in such a vital mater. The
Government have failed to enthuse the States so as to utilise the
amounts sanctioned. for this purpose.

The Committee suggest that the desirability of spending aavil-

able funds on wells to be put up in scarcity areas instead of diffus-
ing it over all areas may be examined.
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The Committee urge that the programme of providing drinking
water facilities in the scarcity areas in the light of the survey that
is already in operation should be taken up on an urgent basis so that
the basic necessity of human life becomes available expeditiously at
least in the villages where wells can be sunk.

The Committee are given to understand that while conducting
survey, the Ministry took into account the fact that wells would be
provided in villages with at least a minimum population of 100. The
Committee feel that this limit of 100 persons in a village may mean
great hardship to a fairly large number of people, particularly in
backward areas and difficult terrain, where the population is sparse.
The Committee think that lower density of population in certain
areas is often due to lack of adequate supply of water. The Com-
mittee therefore suggest that the question of providing drinking
water well in a village irrespective of the fact whether it has popula-
tion of 100 or not, may be examined and some relaxation may be
made in respect of deserving cases. The Committee further suggest
that wells may be sunk at some central place in the village so that it
is within the easy reach of the majority of the beneficiaries.

In view of the fact that discrimination is sometimes made in the
use of the wells against scheduled castes and scheduled tribes people,
the Committee suggest that strict instructions should be issued that
all communities be allowed to use the water from the wells sunk in
the villages and digging of wells exclusively for the use of particular
castes should be completely discouraged. It should also be ensured
by all State Governments that the provision of the untouchability
offences act, 1955, are vigorously enforced in this regard.

RePLY OF GOVERNMENT

The Government agree with the suggestions of the Estimates.
Committee. In the policy letter on Local Development Works Pro-
gramme intimating allocations to the State Governments for 1966-
67 dated 7th May, 1966, it has been clearly indicated that within the
overall priority of providing simple sources of drinking water supply
in those villages where no such source exists at present, preference
should be given to the backward and scarcity affected areas, including
areas predominantly inhabited by the scheduled castes and scheduled
tribes, Next priority should be accorded to those areas where the
existing sources are inadequate. State Governments have also been
asked to make full use of the results of the Survey of Drinking Water
Supply conducted through the Block Organisations, while making
allocations in the different areas.
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State Governments have also been asked to ensure that any rigid
application of ratio of drinking water sources to population in the
construction of new wells does not adversely affect the interests of
sparsely populated areas.

It has further been impressed on the States that wells should not
be constructed merely to cater to the prejudices and taboos of parti-
cular caste groups; and that all communities irrespective of castes

should be allowed to use the water of the wells constructed in the
‘villages.

{Ministry of Food, Agriculture, Community Development & Co-

operation (Deptt. of Community Development) OM No. 39/1/
66-P.&B. dated 27-12-1966].

Recommendation (Serial No. 35) Para No. 100

The Committee regret to note that while the Third Plan Report
emphasised that along with the districts, the block should serve as a
wunit of planning and development and that proposals for the Third
Plan should be drawn up by the States on the basis of district and
blocks plans, no positibe steps was taken by Government in this
regard. With the present stage of progress in conducting the preli-
‘minary techno-economic survey for formulating comprehensive
‘integrated district plans, it is doubtful if the benefits of the results
~could be of any use in the formulation of the next Plan. The Com-
mittee also note that there has been much delay in the comple-
tion of the survey and that the suggested village schedule was for-
‘-warded to the State Governments as late as 26th September, 1965,
The Committee would stress the need for the early completion of the
-survey in the selected districts so that the planning techniques evolv-

ed in the pilot districts could be extended to other districts for adop-
‘tion.

The Committee feel that the training centres of the Department
of Community Development functioning in the States can play @
significant role in the preparation of comprehensive district plans.
They can assist in carrying out of surveys and evaluation studies in
‘the mapping of trends of social change and in the identification of
‘factors which influence economic growth. The Committee, there-
fore, suggest that the feasibility of involving training centres in the
-preparation of district plans may be examined. The Committee also
suggest that an attempt should be made to train local leaders in the
concept and techniques of local planning so that they could render
effective help in the formulation of area level plans.
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RurLy oF GOVERNMENT

During the Third Plan period, attempts made by some States in
formulating district and block plans had shown certain operational
gaps and suggested the need for refining the available techniques
of local planning. The scope and content of local plans had to be
more specifically defined and the time sequence between the state
plans and district plans more meaningfully worked out. With a view
to. -evolving proper techniques for formulating realistic local plans
as an operational part of the planning process, the scheme of studies
and surveys for the preparation of local plang, essentially as advance
action for the Fourth Plan, was started. While the immediate objec-
tive of the scheme is to enable the formulation of realistic local
plans in selected pilot districts well in time to influence, to the ex-
tent possible, the formulation of the Fourth Plan for the respective
States, making local area plans a really operational part of the entire
Planning process will be a continuing endeavour during the currency
of the Fourth Plan period.

Regarding the time taken for the surveys, apart from the initial
difficulties of setting up planning bodies at various levels to review the
data already available and ascertaining the need for additional in-
formation to be collected by surveys, the delay occurred mainly due
to the fact that contours of the Fourth Five Year Plan allocation for
the States themselves were not clear in the light of the situation
created by the incidents of last September. The surveys have now
been completed in most of the districts and the findings and the
leads thrown up by these pilot surveys are under study.

The Government agree with the observations of the Committee
regarding the role of the training centres in the preparation of inte-
grated district plans and for the necessity to impart training to local
Teaders in the planning process. Indeed, the view that the training
‘centres can make a positive contribution in local planning was endors-
ed by the Annual Conference on Community Development held in
1965. Operational details in this regard would be worked out in the
light of the leads thrown up by the surveys in the pilot districts.

[Ministry of Food, Agr.culture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 38/1/
66-P.&B. dated 27-12-1966].

Recommendation (Serial No. 36) Para No .104

The Committee are unhappy to note that Government lounched
an ambitious scheme of Village Volunteer Force and Defence Labour

2748 (Aii) LS—3.
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Bank without ensuring the necessary motivating force to sustain it
after the emergency recedes to the background. The Committee are
nclined to agree with the observation of the National Institute of
Community Development in their study on Village Volunteer Force
and Defence Labour Bank that special efforts have to be made to fight
apathy and inertia on the part of the village peoplé and that there is
need for constant watch against the danger of ritualisation of the
Scheme.

The. Committee further note that the State Ministers of Com-
munity Development and Panchayati Raj have not been able to qc-
cept the recommendation of the Committee on Coordination of Vil-
lage Volunteer Force and Defence Labour Bank Programme (1963)
of giving matching grant by way of financial assistance to Pan-
chayats, where at least 25 per cent of the able-bodied adults of the
village become members of the Village Volunteer Force by donating
a minimum of twelve days free labour per annum. Thus the Com-
mittee feel that the scheme has little prospect of being implemented
as without 'any financial incentive, the scheme is likely to degenerate
into something like a system of ‘begar’.

The Committee are also unhappy to note that only 21 per cent of
the labour donated has 'been utilised. The Committee note with ap-
prehension that the donated labour has in some cases gone to the
benefit of affluent villagers and not for the creation of community
assets. i

Hence, from the point of its performance so long and from the
point of view of the lack of enthusiasm of the State Governments,
the Committee feel that the Government should make a thorough
review of the scheme to decide whether to continue the scheme, and,
if so, to make it more realistic and effective.

RerLy oF GOVERNMENT

After undertaking a thorough review of the working of the sche-
me, as suggested by the Committee, the Government have decided to
discontinue the scheme. In case of any emergency in future the Vil-.
lage Volunteer Force can be revived in that particular context in
specified areas.

In view of the decision of the Goyermment cited above, the ques-
tions of securing matching assistance from the Rural Manpower Pro-
gramme for the Village Volunteer Force and utilisation of donated
&bour do not arise.

[Ministry of Food, Agricuiture, Community Development & Coope-
- ration (Deptt, of Community Development) O.M. No. 38/1/56-
P. & B, dated 27-12-1968.) -
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Recommendation (Serial No, 38) Para No. 110

.._.
-

The Committee are distressed to note that there has been a wide
gap between the number of the seats allotted and actually wutilised
in varioug Training Courses during the last three years. As non-
utilisation of the training capacity constitutes a national loss, the
Committee would recommend that the suggestions made by the Re-
gional Workshops as well as the Annual Conference on Communiiy
Development should be actively pursued with the State Governments
and necessary steps taken ‘to bridge the gap between the intake capa-
city and the actual admissions. In this connection,’ the Committee
would suggest that Government may examine whether it would not
be desirable to have a uniform scale of stipends in all the States. The
Committee also recommend that the Government may critically re-
view the training schemes so as to make them more useful to the
trainees in the discharge of their duties.

REPLY OF (FOVFRNMENT

Government are in full agrecinent with the Estimates Committee
that the training capacity should be utilised to the maximum extent.
The progress of training has been reviewed from time to time, in
coordination with the State Governments and the specific question of
shortfall in the deputation of trainees examined regularly. Several
remedial measures suggested more recently by the Regional Work-
shops held in 1864 and the Annual Conferences on Community Deve-
lopment were taken for a variety of reasons however, their impact re-
mained limited. Therefore, in order to affect economies in the cur-
rent stringent financial situgtion and with a view to narrowing down
the gap between capacity and attendance, Government decided to
restrict the training, with effect from the current financial yvear, to
one unit each in such of the middle level training institutions as had
double units. The Orientation and Study Centre at Poona was closed
down.

The entire training programme in the field of Community Deve-
lopment and Panchayati Raj has subsequently been reviewed afresh
in a comprehensive manner, in terms of coverage as well as content.
It is seen that with the completion of the expansion phase of the
Community Development programme, there is no longer a large
scale in-take of fresh personnel into the extension net-work and the
recurrent training requirements arising from the usual turp-over
are of a much reduced order. Also, the minimum frame-work for
development having been provided all over the country, there ic an
'in°,“easing shift of emphasis to selective programmes, which makes it
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essential that the State Governments should be even more closely
associated with the training at all levels. Having both these factors
in view, it has been decided to have, with effect from the next finan-
cial year, roughly one composite intermediate level training centre in
each State under the management of the State Goevernment con-
cerned; these centres will offer a variety of courses which would
meet all the States’ requirements of training at this level. Thus, in
place of 23 existing middle level training institutions, there would be
15 composite training centres hereafter. This measure has been en-
dorsed by the last Annual Conference of Community Development
and Panchayati Raj and the Conference of State Ministers of Com-
munity Development and Panchayati Raj. Likewise, steps are being
taken in regard to Panchayati Raj training both at the field level and
for the training of trainers, to readjust the training capacity better
to current requirements. The content of the training schemes has
also been examined and, in view of the growing importance of selec-
tive programmes, a diversification in training to suit the special re-
quirements of individual States related to the new programmes is
being brought into effect, as part of reorganisation of training at the
middle level. '

As regards stipends to the trainees, the scale is uniform in all
cases where the Central Government makes payment. It is only in a
few cases, such as the job training of Social Education Organisers
and Mukhya Sevikas, that the State Governments offer stipends at
differing rates. Attempts hdve been made to persuade the States to
follow a common practice even in such cases. However, in view of
the impending transfer of even the middle-level training centres to
the control of the State Governments, the scale of stipends would
have to be determined by the individual State Governments.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 30/1/6€-
P. & B. dated 27-12-1966.]

Recommendation (Serial No. 39) Para No. 111

The Committee would stress the need for periodical revision of
the syllabi for the different courses to suit changing circumstances.
They would suggest that, as far as possible, there should \be a uni-
form pattern of courses for the training of Social Education Organisers
in as much as the functions of the class of functionary are not ex-
pected to differ from State to State.

The Committee feel that syllabus of any-training course should:
be s0 framed as to suit the persons and purposes.
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RErLY OF GOVERNMENT

Government are in agreement with the recommendation con-
tained in para 111 of the 98th Report of the Estimates Committee of
Parliament, that there is need for periodical revision of the syllabi of
the different training courses to suit changing circumstances and the
varying categories of persons to be trained. Government fully appre-
ciate the need to keep training attuned to changing programme prio-
rities and will, as in the past, set up syllabus committees, as and when
necessary, to make modifications in the syllabi of courses.

As regards the training of Social Education Organisers, the pat-
tern and content of training in the field of Social Education is uni-
form throughout the country even at present. However, in order to
equip the functionaries to discharge certain additional functions
which have been entrusted to them in some States, elective courses
have been introduced in the job training of Social Education Or-
ganisers; they, however, constitute but a fraction of the total content
of the training course.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/66-
P. & B. dated 27-12-1966.]

Recommendation (Serial No. 40) Para No. 112

While appreciating the need for giving due weightage to agricul-
ture in the training programmes of the various Training Centres in
the context of the pressing need for augmenting agricultural produc-
tion, the Committee cannot overemphasise the imperative necessity
of developing the community sense which is the basic objective of
the Community Development Programme. The Committee hope that
the syllabus Committee will keep this in view and make suitable
modifications in the courses of study.

RerLy oF GOVERNMENT

Government are in agreement with the view expressed by the Esui-
mates Committee in para 112 of its 98th Report, that in the anxiety
to step up agricultural production, development of the community
sense, which is one of the basic objectives of Community Development, .
should not be lost sight of. Indeed, the importance of promoting
community action is being reiterated in the statement of Community
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Development policy, which is currently being finalised. Also, ade-
quate weightage has been given in the content of the training courses
to the basic ideals and objectives of the Community Development
programme.

[Ministry of kood, Agriculture, Community Developmeni & Coope-
ration (Deptt. of Community Development) O.M. No. 38/1/66-
P. & B. dated 27-12-1966.]

Recommendation (Serial No, 41) Para No. 113

The Commiltee note that the duration of training for certain
Orientation courses has been curtailed keeping in view the backlog
of persons still to be trained. The- Committee hope that cansequent
on the curtailment of the training period there will not be scaling
down of ‘the standard and content of training. The Committee also
hope that a comprehensive review of the training programme will be
made at an early date and pending such'a review, it will be ensured
that the sources are made intensive so as to cover all the items within
the condensed period.

RerLy oF GOVERNMENT

Duration and content of the different training courses have been
under constani review, with a view to keeping the training in tune
with field conditions. Depending upon programme priorities and
current requirements, the duration of training courses has been modi-
fied, whenever found necessary. In some cases, the courses were
made longer in duration. It was felt, after a detailed examination at
the Regional Workshops held in 1964, that the duration of certain
training courses offered at the Orientation and Study Centres and
Tribal Orientation and Study Centres could be slightly reduced. But
it was ensured, while shortening these courses, that the core content
and utility of training were not impaired. Indeed, as it is essential,
specially in inservice training programmes, to keep the length ' of
courses to the minimum, the approach has always been to make them
as intensive as feasible. As explained in the reply to Para 110, a com-
nrohensive review of the training programme has been carried out
and decisions taken to effect a major reorganisation of the institu-
tional net-work. Even following the reorganisation, a similar ap-
proach will be maintained, as the Centre would continue to provide
overall coordination, technical advice and support to the training
programme.,

(Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt, of Community Development) O.M. No. 89 1/86-
P. & B. dated 27-12-1966.]
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Recommendation (Serial No. 42) Para No. 114

The Committee feel that the whole scheme of training of rural
«wurtisans is somewhat unrealistic in as much as no survey has been
conducted to assess the requirements of the skills of the trained arti-
sans for industrial development programmes. The scheme has also
not been evaluated. The Committee suggest that early steps should
be taken to do the needful. The Committee consider that this is essen-
tial even for the continuation of the scheme not to speak of its further
expansion.

RerLY OF GOVERNMENT

Government agree with the view of the Estimates Committee con-
‘tained in para. 114 of the 98th Report that the scheme of training
rural artisans requires modification and have under consideration pro-
posals for revising the pattern of training. A scheme for the
establishment of rural training institutes by reorganising the exist-
ing Cluster-type and other similar Centres for rural artisans has
heen formulated in consultation with the concerned Ministries and
has been forwarded to the Planning Commission. Under this sche-
me, 49 Centres are proposed to be reorganised on a pilot basis. The
question of survey and evaluation would be considered in the light
of the experience gained.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/66-
P. & B. dated 27-12-1966.]

Recommendation (Serial No. 44) Para No. 116

The Committee are unhappy at the considerable shortfall in re-
gard to the training of associate women workers and are not con-
vinced with the argument that national emergency had an adverse
effect on the programme. The Committee feel that the emergency
should have provided an impetus for the acceleration of the program-
me. In fact the need to train youth workers and leaders for guid-
ing and stimulating youth organisations was never so great as during
the days immediately following the declaration of emergency. The
Committee recommend that a proper evaluation of training imparted
to youth and associate women workers should be made without
delay by Programme Evaluation Organisation.

It may also be examined whether this training can be given by
peripatetic groups of trainers so as to obviate the necessity of keep-
ing the trainees away from their families for a long period and also
to avoid the erpenditure which the State Governments have to hear
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on account of their messing charges. They further feel that ‘the

scheme should be reviewed in the light of the suggestions to be
made by the Programme Ewvaluation Organisation.

RerLY oF GOVERNMENT

Government have accepted the recommendation of the Estimates
Committee contained in para 116 of its 98th Report and have re-
quested the Programme Evaluation Organisation to undertake an
evaluation of the training of youth workers and associate women
workers,

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 3%/1/06-
P, & B. dated 27-12-1968.)

Recommendation (Serial No, 45) Para Ne. 117

The Committee are not able to appreciate the utility of the truin-
ing +mparted to non-officials as it is doubtful if they engage them-
selves in Community Development work after training. The Com-
mittee suggest that an independent appraisal about the utility of
the training imparted to all categories of non-officials including the
Members of Legislatures, may be made.

RerLY OF GOVERNMENT

Government have accepted the recommendation of the Estimates.
Committee contained in para 117 of its 98th Report. The Program-
me Evaluation Organisation has been requested to undertake a com-
prehensive evaluation of the training of non-officials at all levels im
the field of Community Development and Panchayati Raj.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 30/1/66-
P. & B._ dated 27-12-1966.]

CoMMENTS OF THE COMMITTEE

Evaluation report may be sent to the Committee as soon as it is

ready.
Recommendation (Serial No. 46A) Para No. 118

In view of the fact that Village Level Worker has to orgenise
agricultural extension and supplies and help the Village panchayats
and cooperatives to draw up and implement the agricultural produc-
tion plans, the Committee feel that there is a vital need for intensi-
fying his training. The Committee suggest that, in the context of
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the present need for increasing agricultural produc.ion, it may be
examined whether the eristing arrangements for giving higher train-
ing to the Village Level Workers are adequate.

RepPLY oF GOVERNMERT

Government are in full agreement with the view expressed by the
Kstimates Committee in Para 118 of its 98th Report, that, in the con-
text of the need to step up agricultural production, it ig imperative
to intensify the training of village level workers. With this object in
view, Government have under implementation a scheme for upgrad-
ing all the Gram Sevak Training Centres; advanced in-service troin-
ing for a period of one year to improve the professional competence
of the Village level workers will be imparted at the upgraded centres.
This is being supplemented by a scheme of deputing about 500 meri-
torious and qualified village level workers every year to Agricultural
Colleges to enable them to acquire regular university degrees in Agri-
culture. In addition, two montns’ reiresher training courses are being
organised for the Village level workers. These apart, short-term
specialised training courses are being organised for selected Village
level workers in the fields of Soil Conservation and water use, agri-
cultural implements, poultry keeping, plant protection and horti-
culture. All these training programmes, it is expected, would to-
gether contribute to providing higher levels of skills and knowledge
to the village level workers,

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 38/1/66-
P & B. dated 27-12-1966.]

Recommendation (Serial No. 46B) Para No. 118J

The Committee are glad to note the arrangements made for the
training of Gram Sahayaks (village leaders and progressive farmers).
They feel that as this scheme aims at developing village leadership
on right lines and at giving practical training to actual farmers in
the techniques of improved farming, it should be strengthened and
extended. The Committee hope that the weak points noticed as n
result of the evaluation of the scheme conducted by the Programme
Evaluation Organisation will be rectified so that the scheme is able to
make an impact as an instrument for developing leadership in the
villages.

RerLy oF GOVERNMENT

Government are in agreement with the suggestion made by the
Estimates Committee in their 88th Report (vide page 89 of the
Report) that the arrangements for giving training to actual farmers



42

in the techniques of improved farming should be strengthened and
extended. Government have taken a number of steps to expand and
diversify facilities for farmers’ training. In a number“of States,
farmers' training camps are being conducted regularly as part of the
Kharif and Rabi campaigns. Special training arrangements have also
been made in the areas selected for intensive agricultural develop-
ment, such as under the Intensive Agriculture District Programme
and the Instensive Agriculture Area programmes. Training of far-
mers is being given even more concentrated attention in the areas
where the high-yielding varieties programmes has been introduced.
These are being supplemented by training courses designeqd especially
for farm-women and the sons and daughters of farmers. Detailed
guide-lines have been issued for conducting the training of farmers,
so that the weak points which had been noticed in the earlier evalu-
ation of the Gram Sahayaks’ training scheme by the Programme
‘Evaluation Organisation may not recur.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt, of Community Development) O.M. No. 39/1/66-
P & B. dated 27-12-1966.]

Recommendation (Serial No, 46C) Para No. 118K

While appreciating the benefits of the scheme, the Committee
think that the question of integrating this with the Gram Sahayaks
Training Scheme may be examined at an early date, as both the
schemes have 'more or less the same objectives,

ReEPLY OF GOVERNMENT

Government are in agreement with the recommendation of the
Estimates Committee contained in para 118 (K) of the 98th Report
that there should be an integral link between the Gram Sahayaks
‘i'raining Scheme and the scheme of specialised training of selected
farmers. With this objective in view, instructions have been issued
that the Gram Sahayak Camps should be utilised, as far as possible,
to identify the progressive farmers who are interested in receiving
more intensive training under the scheme of specialised training of
selected farmers.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/66-
P. & B. dated 27-12-1966.]

Recommendation (Serial No. 47) Para No. 119

The Committee commend for early implementation of the High
Level Team’s recommendations as it bated on the consideration of
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inter-institutional facilities, library service, staff requirements etc.
with which no training centre is completely equipped.

RerLY oF GOVERNMENT

Government accept the recommendation contained in para 119 of
the 98th Report of the Estimates Committee. While opening a new
centre, effort would be made, as far as possible, to locate it in the
campus of an existing centre or, where no such centre exists, in the

campus of a university.

[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/68-
P. & B. dated 27-12-1960.]

Recommendation (Serial No. 48) Para No. 120

The Committee consider that given the cooperation of the State
Governments and other Organisations, it should be possible for Gov-
ernment to give a practicable shape to the recommendation made by
the High Level Team on Training.

RErFLY OF GOVERNMENT

Government have carefully considered the recommendation con-
tained in para 120 of the 98th report of the Estimates Committee.
Government agree in principle that, to the extent possible, training
institutions located at the same campus should be under the direction
of a common Principal. At present, the training institutions are
under the management of a variety of agencies, such as different
Ministries of the Central Government, State Governments and volun-
tary organisations; as such, there are serioug administrative impedi-
ments in bringing the training centres under common direction,
though they may be located in the neighbourhood of each other. An
analysis of the existing position shows that so far ag the training
centres under the direct management of this Ministry are concerned,
there is only one instance, viz., Nilokheri, where there are more than
one such training centre functioning under independent Principals.
At Nilokheri, there are three units, the-Orien‘ation and Study Centre,
the Social Education Wing, and the Extension Education Institute.
The first two have already been brought under a common Principal.
The suggestion of having a common head for several institutions
located on the same campus will be kept in view, should occasion
for the restructuring of the training net-work arise. Meanwhile,
effective coordination among the training centres located on a single
campus is being secured by having committees of Principals for
‘Securing inter-institutional arrangements like reciprocal facilities of
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libraries, inter-change of lecturers, common community institutions.
ete.
[Ministry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/86-
P. & B. dated 27-12-1966.]
Recommendation (Serial No, 48) Para No. 124

W}ule the Committee appreciate the steps taken by the Ministry
for review of work done at the various training centres, they fee!
that it would be desirable to have an independent critical evaluativ::
of the training schemes which are in operation. They suggest that «
full and thorough evaluation may be made by a team of eminent
educationists and social workers so that the training schemes may be:
reorganised to make them more helpful to the objectives of the
Commaunity Development Programme. The Committee also sugge::
that the question of location or opening of new training institutions
end also the continuance of the existing training centres may also be
examined by the team suggested above.

RerLY OF GOVERNMENT

Government fully recognise the need for competent periodical
assessment of the content and coverage of training, so that, in the:
light of experience and shifts in the programme emphases, the pai-
tern of training may be readjusted to remain in conformity with
the objectives of the Community Development programme. In addi-
tion to a regular and systematic internal assessment, Government
have, over the years, invited individual experts and set up expert
teams and high-level groups to examine in depth the different as-
pects of the training programme. More recently, two such com-
mittees have made a comprehensive examination of training in the
field of Panchayati Raj—one of training at the fleld level and the
other of training of Instructors. The Programme Evaluation Or-
ganisation had also been requested to carry out an evaluation of the-
training of elected non-officials at all levels and of youth and women
workers following the suggestions of the Estimates Committee (paras
116 and 117 of the 98th Report). So far as training at the middle
level is concerned, a dctailed review has been carried out by the
Ministry in association with the State Governments and it has been
decided to have hereafter one composite training centre in each State,
instead of a variety of institutions as at present.

It would be seen from the foregoing account that an independen*
evaluation of some sectors of training has just been completed and’
such evaluation is to be carried out in certain other sectors where a
meaningful assessment is feasible at the present stage. As for the
rest, it is felt that, in view of the impending changes in the training:
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:set-up, an assessment of the existing institutions working for a short
while yet on the old pattern, would not serve any purpose. After the
new institutions come into existence and have been on the ground for
some time, an evaluation of their working could be considered.

[Mintstry of Food, Agriculture, Community Development & Coope-
ration (Deptt. of Community Development) O.M. No. 39/1/66-
P. & B. dated 27-12-1966.]

Recommendation (Serial No. 50) Para No. 130

The Committee note that the main objectives of the National Insti-
tute are to provide high level orientation in the philosophy and
methods of Community Development and Panchayati Raj to key offi-
cigls and to promote a programme of study and research focussed on
planned change through Community Development. They, however,
regret to mote that between 1963 and 1965 (upto 31st August, 1965)
only 310 officials and 99 non-officials have been trained in Orientation
Courses for Key Personnel. The Committee are also unhappy to
learn that utilisation in respect of the Instructors Course in the Insti-
tution wing of the National Institute is only 60 per cent.

The Committee cannot over emphasise the importance of full utili-
sation of the intake capacity in order that the Institute which has been
set up at considerable cost, is able to function usefully.

The Committee note that the subject of Community Development
has been included in the curricula of only 21 universities. The Com-
mittee would urge that the University Grants Commission/Inter-
TIniversity Board may make an assessment as to how far the inclu-
sion of the subject of Community Development in the curricula of
the 21 universities has benefited the students in their study of the
socio-economic conditions of the country. The question of inclusion
of the subject of Community Development in the curricula of the
rematning universities may be considered in the light of the above
assessment and/also in the light of the present shift of emphasis
mainly on agricultural production.

The Committee feel that consequent on the almost exclusive
attention paid to agriculture and change in the complerion of the
Community Development programme as a result thereof and = tha
need for reducing non-development expenditure, there is an urgent
need for subjecting training and research programmes of the National
Institute of Community Development to evaluation by an independ-
ent team. The Committee also suggest that the question of continu-
ance or modification of the existing research and training programmes
in order to make them more purposeful and realistic may also be
eramined by the independent evaluation team suggested above,
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RrrLy oF GOVERNMENT

Government agree that the training capacity available at the
National Institute of Community Development should be utilised to
optimum advantage. The somewhat limited coverage of the orienta-
tion courses has resulted from a variety of factors, such as the diffi-
culty of the State Governments in deputing senior Officers and
leading non-officials on account of the pressure of field programmes
and reduction in the number of training courses held annually at the
National Institute on account of financial constraints necessitated by
the Chinese aggresgion and continued subsequently. Also, as the
Community Development and Panchayati Raj programmes have now
been on the ground for sometime, there is, in gemeral, somewhat
greater measure of understanding of the basic objectives of these
programmes than in the past. The question whether, in the circums-
tances, the National Institute should continue to organize the orien-
tation courses of the present pattern, is being examined in consulta-
tion with the State Governments. As for the Instructor’s courses, it
may be pointed out that the initial phase of training of instructors
in position in the middle level training centres having been comple:-
ed, the recurrent requirement is confined to that arising from the
usual turnover. It is for this reason that the member of participants
in the Instructors’ courses has been of a reduced order. The feasi-
bility of diversifying and rearranging the trainers’ training pro-
gramme is also being examined. Among the primary objectives of
these measures would be closer connection between capacity and
utilisation.

Governr;xent are keen that Universities should be associated, in
an increasing measure, with the Community Development Pro-
gramme, specially in the field of applied research. With this in view,
the National Institute of Community Development took up a pro-
gramme of promoting research projects through Universities; the
effort has been restricted in the main by the scale of funds available.
Of the eight Universities which took up such projects, reparts from
three have since been received and the National Institute has their
publication in hand. In order further to involve the Univgrsities in
study and research in Community Development, Government have
also recently created a special fund under the University Grants
Commission, with a corpus of Rs. 10 lakhs, contributed initially in
equal proportion by the Ministry and the Commission. While the
National Institute continues to maintain }iaison with Universities,
the effort of associating the Universities with the programme is thus
being made more broad-based. The Commission is already in touch
with some twentyexght Universities, which have expressed interest
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in study and research in this fleld. The National Institute also has
plans to chalk out a flve-year research programme.

As regards the inclusion of the subject of Community Develop-
ment in University curricula, twentyone Universities have already
taken the step as noted by the Estimates Commiiiee. The suggestion
of the Committee that an assessment may be made as to how far this
has benefited the students of these Universities in the study of sociv-
economic conditions of the country, has been conveyed to the Univer-
sity Grants Commission and the Inter University Board for suitable
action.

A basic shift in the policy on Community Development is not
envisioned. In any event, Government are anxious that the training
and research programmes of the Nationa]l Institute of Community
Development should be so planned as to make a useful contribution
to the Community Development programme. In order to enable the
Nationa] Institute to function more effectively, it has been convert-
ed only recently into an autonomous body with its own constitu-
tion. The net-work of other training centres, with which the activities
of the National Institute are connected, is also undergoing substan-
tial modification. The question of an evaluation of the working of
National Institute of Community Development, it is felt, could, in
the circumstances, be more appropriately taken up at a somewhat
later stage, when the new pattern of training and research activities
at the different level has had time to stabilise.

[Ministry . of Food, Agriculture, Community Development & Co-

operation (Deptt. of Community Development) O.M. No. 39/1/66-

P & B., dated 27-12-1966].

COMMENTS OF THE COMMITTEE

The Committee hope that the evaluation of the working of the
Institute will be made through an independent team after two years
by which time the new pattern of training and research activities is

likely to be stabilized.

RBecommendation (Serial No. 51) Para No. 132..
The Committee feel that the National Institute of Community

Development have failed in attracting suitable research, scholars from
Universities and other research institutions. The Committee hope

that the Institute will investigate the reasons for lack of response and
take suitable remedial measures.
Rerry or GOVERNMENT
Government accept the recommendation contained in para 132
of the 98th Report of the Esttmates Commlittee regarding the need
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‘to attract suitable scholars to the National Institute of Community
Development under the Fellowships scheme of the Institute, Indeed,
the question of providing at the National Institute a climate favour-
able for attracting persons of calibre, had been under consideration
of Government for some time past; this was one of primary objec-
tives underlying the recent conversion of the National Institute into
an autonomous registered Society. Steps have also been taken to
strengthen the research staff at the Institute. This apart, the scheme
of Research Fellowships has since been examined in detail, while
drawing up the relevant bye-laws of the Society; the terms of award
have been made more attractive in some respects. These measures,
it is expected, would help to attract good scholars to National Insti-
tute of Community Development.

[Ministry of Food, Agriculture, Community Development & Co-

operution (Deptt. of Community Development) O.M. No, 39/1/66-
P & B., dated 27-12-1966]. .

Recommendation (Serial No. 52) Para No. 137

The Committee note that since the inception of the scheme in
1958 the Ministry have produced and distributed 166 books for neo-
literates. They also note that there has been a continuous drop in
production since 1963-64. The Committee consider the performance
highly unsatisfactory and feel that in the context of the present short-
age of food and the need to step up agricultural production there is
a greater need to accelerate the production of agricultural literature
in non-technical language not only for the use of grass-root workers
but also for progressive villagers who should in fact, be encouraged
by the Block Staff in reading such literature.

RerLy oF GOVERNMENT

The point made by the Committee has been noted and will be kept
in view while producing fresh literature under the scheme.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 38/1/66-
P & B., dated 27-12-1966].

Recommendation (Serial No. 53) Para No. 138

The Committee regret to note that during the last 8 years, since
the introduction of the scheme, the Ministry have not been able to
utilise more than 25 per cent of the budgeted amounts and that there
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‘have been heavy shortfalls to the tune of 91 per cent and 87:6 per
«cent in the utilisation of funds for basic and cultural literature for
neoliterates during 1964-65 and 1965-66 respectively. The Committee
.are distressed that in spite of repeated failures in utilisation of the
budgeted amount year after year, the Ministry did not try to make
-any realistic assessment of its capacities to spend on its actual needs.

REPLY OF GOVERNMENT

A statement showing the year-wise expenditure as also the num-
ber of books distributed year-wise is at Appendix.

By 1960-61 only 3 books could be produced due to procedural
«difficulties. The scheme was, therefore, suitably revised in August,
1961 to speed up selection of books etc. Accordingly, 46 books were
-selected during 1961-62 and 86 books during 1962-63. Due to decla-
ration of Emergency in October, 1962 the programme has had to be
-slowed down and accordingly only 18 books were selected during
1963-64, 8 books during 1964-65 and 11 books during 1965-66.

For the year 1966-67 only a sum of Rs. 1,50,000 has been provided
for. In future, budget provision for this scheme will be made more
realistically taking into account the programme and capacity.

TMinistry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Commuhity Development) O.M. No, 39/1/66-
P & B., dated 27-12-1966].
APPENDIX
(Vide reply to recommendation No. 53 in Chapter II)

Statement showing the year-wise number of Books distributed under
the Basic Literature Scheme so far.

Year No. of, Books

1. 1960-61 3
2. 1961-62 46
3. 1962-63 86
4. 1963-64 18
s. 1964-65 8
6. 1965-66 I

Total . 172

—

2748 (Aii) LS—4.
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Budgetary Position regarding Basic Literature Scheme:

Plen Year Budget Actual
Estimates Expenditure
Second Plan 1958-59 o 3,500
1959-60 10,00,000
1960-61 10,00,000 1,74,500
Third Plan 1961-62 8,00,000 3,93,900
1962-63 5,28,000 2,70,000
1963-64 3,500,000 2,905,000
1964-65 4,255,000 32,500
1965-66 3,00,000 42,100
1966-67 1,50,000

Recommendation (Serial No. 54) Para No. 139

The Committee note that there has been a wide variation in the
Budget estimates for the scheme of “Bhoodan and Gramdan Litera-
ture” during the last four years. They also note that there has been
a shortfall in utilisation of funds to the extent of 56 per cent during
the year 1964-65. The Committee would urge that budget estimates
should be framed more realistically and shortfalls in expenditure
avoided as far as possible.

The Committee feel that the Scheme of “Bhoodan and Gramdan.
Literature” concerns more appropriately the Sarva Seva Sangh or
other similar organisation. They suggest that, the question of conti-
nuance of the Scheme, as an integral part of the Community Deve-
lopment Programme, should be re-examined by the Government. In
case it is considered desirable to continue the Scheme, the Committee:
hope that effective liaison will be kept with the organisations con-
cerned with Bhoodan und Gramdan for the formulation and imple-
mentation of the Scheme.

RerLYy OF GOVERNMENT

The Scheme as administered by this Ministry only provided for
purchase and distribution of Gramdan and Bhoodan literature pro-
duced by the Sarva Seva Sangh to C. D. Blocks and not production
of such literature by the Ministry of its own.

The Scheme has been given up with effect from 1st January,

' K]
\

1966. | !
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[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P&B., dated 27-12-1966].

Recommendation (Serial No. 55) Para No. 140

The Committee are doubtful about the utility of the scheme of
Photographic Competitions for Community Development work and
suggest that the question of continuance of the scheme may be re-
examined.

RerPLY OF GOVERNMENT

The object of the photographic competition wag for selection of
photographs on topics pertinent to the programme of this Ministry
in the flelds of Community Development, Panchayati Raj and Co-
operation. The scheme has been given up from the year 1966-67.
[Ministry of Food, Agriculture, Community Development & Co-

operation (Deptt. of Community Development) O.M. No. 39|1|65-
P & B., dated 27-12-1966].

Recommendation (Serial No. 56) Para No. 143

The Committee note that the Ministry has been holding Seminars
on current problems relating to Community Development and Pan-
chayati Raj. But they are not sure that the recommendations
emerging from the Seminars are being properly utilised. The Com-
mittee hope that Government will take steps for utilising the same
for. formulating the revised/future lines of action on various pro-
blems connected with the Community Development Programme.

RerLY OF GOVERNMENT

The Government accept the recommendation of the Estimates
Committee that the recommendations of the various Seminars on
Community Development and Panchayati Raj should be utilised for
formulating revised or future lines of action. The recommendations
of such Seminars are already being kep: in view whilest formulat-
ing new directions of policy or considering modification in approach
where necessary.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt, of Community Development) O.M. No, 39/1/66-
P&B., dated 27-12-19686).

Recommendation (Serial No. 57) Para No. 145

The Committee commend the schemes of prize competition
for Village Level Workers and villages as these provide much
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weeded incentives to the workers and villages to strive for. bet-
ter performance. They would suggest that in addition to the
certificate a token prize either in cash or kind should be cwarded
to best Village Level Worker at the district level. The Committee
also suggest that the prizes for the best village would preferably;
be in the form of community facility created/imposed.

RepPLY OF GOVERNMENT

The recommendation of the Committee to give cash prize to

the best Village Level Workers at the district level has been
accepted. “

The prize money for the best village is given to the Panchayat
of the best village to be utilised for furthering the common pro-
gramme of the village in increasing agricultural production. Thus
the prize is utilised for community facilities as suggested.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66—P. & B. dated 27-12-1966]

Recommendation (Serial No. 58) Para No, 146

The Committee hope that the Ministry will persuade the remain-
ing State and Union Territory Governments to adopt the procedure
followed by the Andhra Pradesh, Assam, Gujarat, Bihar, Madras,
Madhya Pradesh, Maharashtra, Mysore, Rajasthan and Uttar Pradesh
in regard to maintenance of community assets.

RerrLy or GOVERNMENT

The Ministry agree with the views expressed by the Estimates
Committee. The remaining State and Union Territory Govern-
ments have been addressed suitably to ensure that the Panchayati
Raj institutions earmark adequate funds for maintenance of com-
pleted works and to make arrangements for such maintenance by

other agencies in the event of failure by the Panchayati Raj bodies
concerned.

{Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66—P. & B. dated 27-12-1966]

Recommendation (Serial No. 59) Par» No. 149

The Committee are not convinced with the argument advanced
by the Ministry that evaluation studies should be conducted by ex-
perts in the subject matters concerned. The Committee feel that
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evaluation studies could also be undertaken by men possessing prac-
tical experience of field conditions. The Committee suggest that be-
sides selective evaluation studies Government should conduct a com-
prehensive survey of the impact of Community Development Pro-

gramme once in five years, preferably synchronising with the Plan
period.

RerLy or GOVERNMENT

The Government have considered the suggestion of the Esti-
mates Committee. In 1964-65, the Programme Evaluation Organi-
sation undertook a comprehensive evaluation of Post Stage II Blocks
covering varied aspects-methods adopted, the organisation built up,
the nature, content and the tempo of development in different fields
of socio-economic activities at different stages of the Blocks and the
impact made on the area and the people. The report on this study
is expected next year. The question of taking up another similar
study after five years will be considered at the appropriate time.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66—P. & B. dated 27-12-1968]

Recommendation (Serial No. 60) Para No. 150

The Committee consider that the information contained in the
Brochure on ‘Highlights of the Programme’ is very informative and
helpful in assessing the progress of the programme as a whole. They
suggest that the publication of the brochure should be continued
irrespective of the fact that information may be available in several
publications. The Committee feel that the brochure should be at
least once in a year Publication instead of half yearly as at present.

RrLy oF GOVERNMENT

The Government accept the recommendation of the Estimates
Committee. It has been decided to bring out the brochure entitled
‘Highlights of Programme’ reguarly once a year in the month of
July/August.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66—P. & B. dated 27-12-1966]

Recommendation (Serial No. 61) Para. No. 151

The Committee suggest that the various returns and reports
prescribed by the Central Government may be reviewed. The pro-
cedure for collection and compilation of the data may also be stream-
lined so that delays at all levels are avoided.
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RrLY oF GOVERNMENT

The Government accept the recommendation of the Estimates
Committee. The reports and returns prescribed by the Department
of Community Development have been -rationalised and a revised
set of schedules have been issued to State Governments for reporting
with effect from the quarter ending 31st Merch, 1966. Sets of per-
iodical information on special prograrnmes which were separately
asked for previously have all been incorporated in this single
schedule so that reporting would be easier, more prompt and more
regular,

[Miniétry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66—P. & B. dated 27-12-1966]



CHAPTER I

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT
‘DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY

Recommendation (Serial No, 4) Para No 29

While agreeing that the classification of Blocks recommended by
the working group set up in November, 1963, by the Ministry may be
necessary for the purpose of intensive agricultural development, the
Committee feel that the Government should guard against the risk
of ignoring the agricultural potential of the Blocks of the second
category—which form the majority of the Blocks. The Committee
-would like to stress that the solution of India’s food problems should
not be basea only on the production of foodgrains but should cover
production of other food items, e.g. animal husbandry, dairizs,
poultry, fishery eto. It, therefore, follows that if any Block can
grow more food stuff other than foodgrains to the advantage of
the nation, it must be encouraged and helped to do so.

The Committee also feel that while it is reasonable that |scarce
‘inputs like fertilizers or pesticides should be concentrated, for the
time 'being, in the areas selected for intensive cultivation, the non-
intensive areas should also be provided with the services of ad-
ministrative and technical personnel for the development of pre-
requisites of agricultural production, .eg. irrigation, food control,
80il conservation etc.

RePLY OF GOVERNMENT

The Government agree with the recommendation that they
should guard against risks of ignoring agricultural potential of
blocks other than those selected for intensive cultivation and that
non-intensive areas should also be provided with pre-requisites of
agricultural production. It is with this idea that the Department
of Agriculture has decided to utilise the available essential inputs
for agricultural production for implementing high ylelding varie-
ties programme, Intensive Agricultural District Programme and
Intensive Agricultural Areas Programme on priority basis. Depend-
ing upon the availability of requisite inputs blocks or areas not
covered by schemes of intensive development at present, will con-
tinue to receive due attention.

{Ministry of Food, Agriculture, Community Development & Co-
operation (Department of Community Development) O.M. No.

39/1/66—P. & B. dated 27-12-1966]

5s
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CoMMENTs OF THE COMMITTEE

The Committee are not satisfied that depending upon availabi-
lity, non-intensive areas will be covered. They hope that servicing
now done in non-intensive area will not be reduced.

Recommendation (Serial No, 8) Para. No, 43

The Committee regret their inability to accept the view ad-
vanced by the Ministry that except the building of schools and dis-

pensaries, the rest of the programme of schematic budget cannot,
be laid down in terms of physical targets.

The Committee feel that other items, mainly for agricultural
development like irrigation facilities, soil conservation, drainage,
ete. are also| liable to be laid down in terms of physical targets.
These should have been dome as annual targets for each block. The
Committee also note that the formulation of the programme re-
veals a lacuna, in that no rate of annual progress in total and per

acre yield of grains and other agricultural products was ever fired
or demanded.

The Committee apprehend that the policy, followed, ie. “Ap-
praisal is laid down on the basis of achievements in terms of re-
sources”—inevitably results in purposeless expenditure of funds:
particularly towards the end of the financial year.

~.

RepLY OoF GOVERNMENT

The Ministry are in agreement with the view that physical
targets should be laid down and worked for in all cases where the
programmes admit of this. As already clarified, school and dispen-
sary buildings, as mentioned during the oral evidence, are to be
taken as illustrative, not exhaustive, of categories of activities, in-
cluding irrigation facilities, soil conservation, drainage etc., which
can be assigned physical targets. The yearly targets for various
programmes are fixed through a two way process. For items of
national and State priority, on the one hand, such as the agricul-
tural production programmes, (e.g. high yielding varieties pro-
gramme or the increase in the rate of total and per acre yield of
grains), the targets centrally allotted to the States are required
to be broker: down by them into District and Block targets accord--
ing to the suitability and potential of the areas. For a number of
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schemes covered under the Block schematic budget, on the other
hand, it is not possible to lay down physical targets from the
Centre, in view of the flexible nature of that budget and the free-
dom, within its framework, for the States and area units to trans-
fer funds from one expenditure head to another and select pro-
grammes from a wide permissive range according to local condi-
tions, needs and resources. For such schemes, programme targets.
are worked out by the Panchayat Samiti or the Block Develop-
ment Committee, as the case may be, in consultation with the ex--
tension staff and in keeping with the resources available from the
Block budget, other departmental funds and the local contribution.
The block targets are consolidated into district targets at the dis--
trict level. There remains, however, a variety of activitiegs con-
cerning extension work to educate and motivate individuals and
groups, which do not always lend themselves to determina'ion of
ready quantitative targets of the impact.

As for achievement, the Block level reports (quarterly and
annual), prescribed by the Ministry provide for assessment of
progress, against the targets or otherwise, and the progress, rela-
tive to the resources, is reviewed accordingly by the Panchayati
Raj bodies and State Governments. In the Ministry, appraisal of
the programmes is done at regular intervals in a year and is so
designed as to provide a State-wise review of the trend of overall
achievements, in physical terms, in the Blocks and the fipancial
investments flowing from the Block budget.

[Ministry of Food, Agriculture, Community Development & Co-
operatior. (Department of Community Development) O.M. No.
39/1/66—P. & B. dated 27-12-1966]

CoMMENTS OF THE COMMITTEE

The Committee are unable to appreciate the reason why the:
appraisal done in the Ministry is not with reference to physical
targets, even if the States themselves may have fixed those.

Recommmendation (Serial No, 14) Para. No. 57

The Committee feel that the problem of coordination is parti-
cularly important at the district level as it is here that the forma-
tive stages of plannning and execution of the programme have ta
be gone into. The Committee suggest that the appropriate authori-
ties at thd District level should play a more active and realistic’
part in the coordination of the activities of various development
Departments so far as the programme of Community Development



58 )
is concerned. The Block Development Officers should also main-
tain effective liaison with other officers ofl the Block on the one
hand and the Panchayat Samitis on the other”.

RerLY OF GOVERNMENT

Government recognise the need for proper coordination at the
district level. It is to secure concerted action by the concerned
district level officers and the people’s representatives in the
various development programmes, that Zila Parishads have
.already replaced the erstwhile advisory Development Committees at
the district level in the majority of States and are to be established
in the remaining States as well. District heads of the appropriate
departments are duly associated with the respective standing com-
mittees of the Zila Parishads. In the sphere of agricultural produc-
tion, for instance, which constitutes the mnajor segment of rural
-development work in the districts and the Community Development
Blocks, Agricultural Production Committees of Zila Parishads have
been set up, as also recommended by Dr. Ram Subhag Singh’s Work-
ing Group on Inter-departmental and Institutional Coordination.
‘These Committeeg function either under non-official chairmanship
or the Collector's. The Zila Parishads also review the programmes
of Panchayat Samitis and coordinate their activities. The last
Annual Conference on Community Development and Panchayati
Raj stressed the need for strengthening the Zila Parishads further
by developing greater responsibilities on them for all programmes
which can be implemented at the district level. The Conference has
also recommended integration of different fleld services into a unified
staff structure headed by a coordinator at the district as at the block
level; duplication of staff between various Government departments
and Panchayati Raj institutions is to be avoided and the entire cadre
of the staff working in Panchayati Raj institutions, from the village
to the district level, brought under the control of the Chief Executive
Officer of the Zila Parishad.

At the Block level, the Block Development Officer acts as the co-
ordinator of the Block extension team as well as the executive officer
of the Panchayat Samiti. In that capacity, he, as well as his exten-
sion colleagues, function under the Panchayat Samiti. Technical
supervision and guidance for Block programmes is provided by the
district level officers of the Departments concerned.

Coordination of dynamic programmes is a growing process. The
scope of strengthening coordination arrangements is, therefore, con-
stantly reviewed and appropriate measures suggested to the States, as
required in the context of developing needs.
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{Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66-P. & B., dated 27-12-1960].

Recommendation (Serial No. 18) Para No, 64

Thd Committee feel that the funds for Applied Nutrition pro-
gramme to be channelled through the Block agencies should be pro-
vided in the Block budget, according to a schematic pattern as has
been done for the Community Development Programme.

RepLY OF GOVERNMENT

Applied Nutrition Programme has been conceived as a definite
plan scheme under the Fourth Plan. There is already a determined
Pattern of financial assistance to the Applied Nutrition Blocks.
Funds available for the programme flow, accordingly, to the budgets
of the programme blocks. UNICEF assistance is made available in
the measure provided under the Plan of Operations. Correspond-
ingly, there are funds available under the Plan gschemes of the State
‘Governments in the agricultural sector, like minor irrigation, poultry,
fishery, horticulture ete., relevant to the production components of
the programme. For other essential needs not covered by these
regular Plan schemes, the Fourth Plan envisages special central
assistance, with matching State contribution, for the blocks under
the programme. The various, resources for the programme are cal-
culated, in the main, in terms of the requirement per block. All the
tunds thus made available are to be pooled under a composite sub-
head ‘Applied Nutrition’ and every programme block is to get its
due share.

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
66-P. & B., dated 27-12-1966].

Recommendation (Serial No. 37) Para No. 105

The Committee feel that the Dalpatis should be elected by the
volunteers themselves as was contemplated in the original scheme.
This will instill some confidgnce in the volunteers besides leaving
little scope for exploitation of labour of the volunteers in the name
«f the Village Volunteer Force.
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RerLY oF GOVERNMENT

The Ministry are of the view that the election of Dalpatis by
volunteers and the local people would not be desirable, since the
Village Volunteer Force has been conceived as a disciplined force
and the election is likely to give rise to unhealthy rivalries. More-
over, it is the accepted policy of the Government and that Dalpatis
should be given preference for the recruitment as Home Guards.
Since the qualificationg for the requirement as Home Guards are
laid down statutorily, it is necessary to ensure that the Dalpatis con-
form to these requirements. It would not be possible to ensure this,
if the Dalpatis were to be elected by the volunteers themselves. The
existing method of selection by the Panchayat is considered ade-
quate. R 1

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/
86-P. & B., dated 27-12-1966].

Recommendation (Serial No. 43) Para No. 115

The Committee suggest that the feasibility of imparting training
in the Integrated Industries Training Centres to such of the Exten-
sion Officers as were trained in the old pattern may be examined.

The Committee note that the number of 3,601 Extension Officers
(Industries) to be trained by the end of the Third Plan period falls
short of the target of 5400. The Committee suggest that efforts
should be made for intensive utilisation of the existing capacities,
If necessary, the intake capacity of the existing centres may also be
sugmented,

RepLY oF GOVERNMENT

Under the integrated pattern of training Industries Extension
Officers, the training formerly imparted separately at the Khadi
Gramodyog Mahavidyalayas and the Small Industries Service Insti-
tutes, is given under a common roof. The core content has not,
however, changed. It is, therefore, proposed to bring the Industries
Extension Officers trained under the old pattern, to the Integrated
Industries Training Centres for a refresher training programme. As
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regards the progress in the training of Industries Extension Officers,
the backlog is relatively small and the existing training capacity is
adequate to meet the current order of training requirements,

[Ministry of Food, Agriculture, Community Development & Co-

operation (Deptt. of Community Development) O.M. No. 39/1)
66-P. & B., dated 27-12-1966].



CHAPTER IV

RECOMMENDATION IN RESPECT OF WHICH REPLY OF
GOVERNMENT HAS NOT BEEN ACCEPTED BY THE
COMMITTEE

!

Recommendation (Serial No, 9) Para No. 46

The Committee are unhappy to note that no meeting of the
Central Committee constituted in 1952 has been held since Tth
December, 1962. They feel that in order to review the progress made
in the Community Development and to give directions on policy
matters of an All-India character the Central Committee should have
met at least twice a year. The Committee also suggest that the
desirability of constituting a small steering committee which could
meet more frequently and take decisions on behalf of the Central
Committee may be considered.

RerLY OF GOVERNMENT

The Central Committee was constituted in 1952 to lay down broad
policies and provide genera] supervision to the Community Develop-
ment Administration. After the formation of a separate Ministry
of Community Development, the Central Committee was fynctioning
as a high level forum for discussing broad policy issues and import-
ant trends of the programme. The question of activising the Central
Committee and also constituting a small Steering Committee as re-
commended by the Estimates Committee has been carefully examin-
ed by the Government and it has been decided that in view of the
reorganised set up of the enlarged Ministry now it is not necessary
to continue the forum of the Central Committee to review the pro-
gramme and to give directions on policy matters.

Lo
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CoMMENTS OF THE COMMITTEE

The Committee feel that because of the merger of the Ministries,
there is greater need for a Central Committee. They, therefore,
reiterate their earlier recommendation.

New DEeLur; P. VENKATASUBBAIAH,
December 15, 1967. . Chairman,
Agrahayana 24, 1889 (S) Estimates Committee..




APPENDIX

Analysis of the action taken by Government on the vecommendations
Lontained in the 98th Report of the Estimates Committee (Third Lok
: Sabha

1. Total number of recommendations . . 61
Recommendations which have been accepted by
Government (vide recommendation Nos. 1, 2, 3, §, 6, 7,

10, 11, 12, 13, IS, 16, 17, 19, 20, 21, 22, 23, 24, 25,26,

27, 28, 29, 30, 31, 33, 33, 34, 35, 36; 38) 39, 40,

41, 42, 44, 45, 46, 47, 48, 49, 50, 5I. 52, 53, 54> 55,
56, 57, 58, 59, 60, 61,)

.

Number : . . . . 54
. . . . . 88.5%
3. Recommendations which the

Percentage to total

Committee do not
desire to pursue in view of Government’s reply (vide
recommendation Nos. 4, 8, 14, 18, 37, 43,)

Number 6
Percentage to total . . 1c%
4. Recommendations in  respect of which replies of
- Government have not been accepted by the Com-
mittee (vide recommendation No. 92, referred to in
Chapter 1V)
Number . . 1

Percentage to total . . . 1.5%



n
|

© 1967 By THE LOK SABHA SECRETARIAT

PUBLISHED UNDER RULE 382 OF THE RULES OF PROCEDURE AND CONDUCT OF
BusinNess IN Lok SasHA (FIrTi EDITION) AND PRINTED BY THE GENERAL
MANAGER, GOVERNMENT or JINDIA PrEss, MiINTO RoAp, New DELHI.




	001
	002
	003
	005
	007
	008
	009
	011
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078



